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lU7 hrs. 

MOTION RE: INTERNATIONAL 
SITUATION- cOiled. 

Mr. Speaker: The House will now 
take up further consideration of the 
following motion moved by Shri 
Swaran Singh on the 23rd November, 
1964, namely:-

"That the present international 
situation and the policy of the 
Government of India in relation 
thereto be taken into considera-
tion." 

Shri Shinkre may continue his speech. 

Shri Hem Barua (Gauhati): May 
we known when the Minister will 
reply? 

Mr. Speaker: Would the Minister be 
able to reply today? 

The Minister of External Affairs 
(Shri SwaranSingh): I think the 
understanding was that I will reply 
tomorrow, so tJhat hon. Members will 
have a little more time. 

Shri Kapur Singh '(Ludhiana): We 
would like to know whether the Prime 
Minister 'is >going to intervene and if 
so, when. 

The MinIster of Partiamentary 
Affairs (Shrl Satya Narayan Sinha): 
Near about 4'30 he will intenvene. 

Shri Nath Pal (Rajapur): Yesterday 
I enquired and I was told he was not 
going to intervene. 

Mr. Speaker: The Prime Minister 
will intervene near about 4'30 P.M. 
and the Minister of External Affairs 
will reply tomorrow. 

Shri Shinkre (Marmagoa): Sir, I 
was saying yesterday tJhat I am very 
much indebted to you for allowing me 
to participate in this important de-
bate. The House has already heard 
so many ideologies so much, tal! talk 
and lofty principles about world 
politics and international affairs. I, as 
a comparatively new Member of the 
House, would not claim any gpecial 

knowledge or deep study of inter-
national affairs. I would try to place 
before you, Sir, only the point of view 
of a complete layman, of the average 
citizen of this country. Obviously, Sil;, 
you should not expect 'from me any-
thing like a lucid exposition that we 
had from our hon. friend, Mr. Masani, 
nor the fiery excitement that we 
had from my hon. friend, Mr. Bhagwat 
Jha Azad, neither, Sir, the mellifluous 
sweetness from my ihon. friend, Shri 
Nath Pai, nor the lofty and ethereal 
exposition that lame on foreign affairt! 
from the main spokesman of the rul-
ing party. But, Sir, certainly, I would 
attempt at placing before you the view 
point of the so-called man-in-the-
street. 

On a clear and dispassionate assess-
ment of our foreign policy, I cannot 
help stating at the very outset that we 
have achieved very little all these 
years ever since the independence of 
this country through our so-called 
foreign policy. As tJhe analysis of this 
statement of mine would take me to 
the analysis of the so-called policy of 
non-alignment of this Government, I 
would beg your indulgence to deal 
with it a little later, and in the mean-
time refer to one basic and funda-
mental point that I think very worth-
while making in this debate. 

Although every country has a 
Foreign Ministry or a Ministry of Ex-
ternal Affairs Or Foreign Affairs, and 
a Minister of External Affairs, not all 
countries have anything called a 
foreIgn policy as such. Even if we 
go and see in today's world, we will 
have to realise and accept that not 
even half-a-dozen countries ihave any-
thing caHed a foreign policy. Obvious-
ly, a Ministry of Foreign Or External 
Affairs is required in every country to 
deal with so many routine matters 
like attestation or endorsement of 
passports, visas and all that, but if we 
see llroperly we will find that it is only 
the United States of America, England, 
France, the Soviet Union and, compa-
ratively recently, the Communist 
China that have anything called an 
established foreign policy. 
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This means that the foreign policY 
is a very costly and expensive sport to 
indulge in and not all countries 
can afford to have it. Only those 
countries which are c'onvinced that 
they have satisfactorily dealt with 
their own home problems, their own 
domestic problems, sometimes think 
(Jf going and worrying themselves 
about what is happening in other 
countries and what should be their 
stand-point towards thOse uther 
countries. We seem not to have 
realised this basic and fundamental 
truth; so much so that immediate:y 
after our independence We tried to 
evolve and build a thing called 
foreign policy. May be, it was partial-
ly due \0 the great prestige and mter-
national standing of the late lamented 
Prime Minister Nehru. But I am 
forced lmd compelled to sav that he 
did not in any manner try to make 
anything called a self-examination of 
our own country and her basic needs 
before launching on a foreign policy, 
and that landed us into so many 
troubles. 

Sir, immediately when we be.:ame 
independent this country had many 
difficulties of her own. First 'of r.Il, 
there was the problem of clearing 
this country from so many foreign 
pockets. 8<Jme of these pockets 
were under the possessi'on or occupa-
tion cf a very powerful country in the 
world-France, Had it not been for 
the fact that at some stage the affairs 
of France were presided over by a 
very enlightened personality like 
Mendez-France, I do n'ot know how 
many long years it would have taken 
for the clearance of the Fre~ch from 
the soil of this country, Sometimes I 
shudder to think what would have 
happened if instead of an enlightened 
personality like Monsieur Mendes-
France, France was headed by some 
modern version of Napoleon, whom I 
need not refer by name. 

Then, we have the permanent 
problem of feeding the hungry 
millions Of this country, not to speak 
of thE problem of developing this 

country and -bringing it on .oar with 
at least the half advanced countries. 

We cannot deny the fact that one 
result or effect 'of our foreign policy 
has been. that we have antagonised 
most of the powers of the western 
bloc. If we take into consideration 
that immeooately after the war, that 
is, at the time when we became 
independent, the Soviet Union and 
the East European countries were not 
in a position to come to the assistance 
of any other country so much so that 
they themselves had to receive 
massive and liberal aid from the 
United States of America, we will 
realise that right from the beginning 
(Jur foreign policy was definitely 
faulty. The role of this country as 
the champion of the liberation move-
ment in Mrica and Asia has 
naturally and legitimately anlagcniscd 
most 'of the powers of the Western 
bloc. I do not mean to say that we 
sho!lld keep completely quiet; at the 
same we need not be so much vocal 
and vociferous either, becau.c the 
Western Powers are hurt by 'our 
policy of champiOning the cause of 
the newly-emerging nations of Asia 
and Mrica. So, they waited for 
their chance to hit back at us, and 
that came very soon. We wanted to 
liberate Goa and there was no ether 
alternative except police action in the 
face of the arrogant and adamant 
refusal of Portugal to come to any 
peaceful settlement. Immediatelv that 
opportunity was taken by no less a 
perSOn than Mr. Adlai Stevens'oll to 
raise his voice of protest against us in 
the United Nations. He went to the 
extent of saying th.at_ we are a country 
professing something and practising 
something different. Why did they do 
so, it is very pertinent t'o ask. The 
answer is very simple. Since t'>e 
achievement of independence we have 
been stating in public meetings and in 
interatioal forums that all interna-
tional disputes should be scttled by 
negotiation and peaceful means. So, 
when we resorted to force imme-
diately criticism came against such 
URe of f'orce and naturally we had 
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[Shri Shinkre] 
no reason to give to counteract such 
criticism. 

Then I cOme ill a problem which 
apparently has exercised the minds of 
most Ml!I1lbers of this House, the 
pl'oblem created by the explosion of 
a nm:lear device by China. Alth&ugh 
most of the hon. Menbers who 
referred to this subject shOWed so 
much concern and excitement over 
this subject, it a is fact that yesterday 
the debates On this question had to be 
adjourned for want of quorum. I do 
not mean to cast any reflection upon 
the legitimate sentiments of the hon. 
Merimers of this House, but still I 
feel that there is something wrong 
with us. 

Nobody would dispute the fact that 
ever since China invaded '01' :ltlacked 
this country in the autumn of 1962 in 
web a treacherous manner, ever since 
me has remained in illegal possession 
of a la:rge part of our country, China 
has become a real menace to this 
country. But, to say that the ('xpl'oSion 
of a nuclear device by China has in 
any manner increased this menace or 
threat is something that I am yet to 
believe or convince myself about. I 
know that several hon. Members will 
try to jump at me for this statement 
but I am fully convinced of what I 
am saying. If only we are a little 
realistic and positive I am sur~ that 
most of the hon. Members of this 
House wil agrce with me when I say 
that. 

In the conditions that obtain todav 
militarily China is a stronger country 
than India and this country will be 
living, I do not say, in a fool's paradise 
but somewhere near that, if ever this 
country thinks that even in conventio-
nal arms this country will be stronger 
than Communist China becaUSe whilst 
ever since her birth or inception ana 
even before that China has alwaYS 
been militarist and belligerent and 
has built her people's mind militarily, 
we· have always been a peace-loving 
country anrt have not only been prea-

ching peace for others but have also 
been practising and professing peace 
for ourselves. Under these circums-
tances I cannot foresee that any ,ilne 
in the near future this country will 
ever be stronger than China even in 
conventional arms. That being 00 r 
fail to undestand why China should 
ever think in terms of using any nuc-
lear device or nuclear weapons agamst 
this country. 

This does not mean that I support-
ing the views of some people and 
those of the hon, Prime Min~ter that 
this country should not produce a 
nuclear device. I am definitely for 
the production of a nuclear device and 
atomic weapons but for comple~ely 

different reasons, If this country uas 
an army, if this country has to ('(luip 
this army with so many sophisticated 
and modern weapons, when a nuclear 
device has also become one of those 
weapons, it is but natural that the 
armed forces of this country should 
also possess all the new and modern 
weapons including nuclear or atomic 
weapons, because when so many other 
countries will possess it our not pos-
sessing it will definitely keep us lag-
ging behind. Certainly, if wI' main-
tain or pretend to maintain a modern 
army, we cannot afford to keep it 
unequipped or ill-equipped. 

Then, I come to the other perti-
nent question that may also arise in 
connection with the same fact, name-
ly, if China has not this country in 
mind, whiCh other countr~' could 
China have in her mind? This is a 
question which does not requi I'e a 
specific or straight answer. China, as 
it is, right from the bcginning. has 
been facing several enemies in the 
western world and not in the least the 
United States are permanently probing 
there to catch hold of the first chance 
that they might have In jump over 
Communist China and do away with 
the Communist regime in China. Even 
the problem of Formosa is a perma-
nent threat to the security of the Com-
munist regime in China. So, !h~ 
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atomic or nuclear device built or deve-
loped by China need not necessarily 
be considered as a fresh threat to this 
country to my mind. I do not want 
to suggest in the least bit that we 
should be anything like complacent. 
We should be completely alert and 
mould be aware and alive to every-
thing that is happening around us in 
the field of military experiment or 
new developments, new techniques or 
new military weapons. But that QOt's 
not necessarily mean that this new 
aituation which has arisen frc.m the 
explosion of China's nuclear device 
poses to this country a fresh threat. 

Then, I come to the most fundamen-
tal part that should be discussed ela-
borately during this debate, namely, 
the so-called-once again, . I say, 80-
called-non-alignment. In the first 
Itages of this non-alignment it was 
being said that this country has adopt-
ed non-alignment for two reasons--
firstly, because this country did not 
want to commit itself to either of the 
two power blocs and. secondly, this 
country wanted to keep unpolluted and 
completely free the independence of 
her judgment on every matter in the 
international situation. I feel that 
both these propositions are completely 
faulty and fallacious, if not impracti-
cable and impossible. First of all, it 
is completely unrealistic to thii1k in 
terms of being non-aligned in the 
world as it is impossible for an indi-
vidual to be non-aligned in society. 

Mr. Speaker: We have so ma:1V 
Members in the House who ~re un~ 
aligned. 

Shri Shinkre: Starting with myself. 

What I say is, it is completely un-
realistic and impracticable and if I 
should require any evidence I would 
simply ask these han. friend~ of mine 
who are still propounding this prr>-
position: Are We really non-aligned? 

Some ROIl. Members: Yes, we arc. 

Shri Shinkre: Can we, for instance. 
take a legitimate step like recognising 

or extending official recognition to a 
country like Israel which, nothwith-
standing everything, has come into 
being? Can we, for instance, for a 
while think in terms of sitting over 
judgment on Malaysia and Indonesia? 
Can we for that matter indulge in SO 
many sporting pastimes of internatio-
nal politics? Can we say anything or 
do anything that eventually might 
damage or hurt the feelings of the 
United Arab Republic or Yugoslavia 
or fOr that matter even Nigeria? 1 
think the hon. Minister of State in the 
Ministry of External Mairs who is 
sitting there would indeed be pleased 
to giVe some attention to these queries. 
So, there is no point in calling our-
selves some.hing that we cannot be. 

Mr. Spe~ker: The han. Member's 
time is up. 

Shri Shillkre: Is sitting in judgment 
Over international matters at all prac-
ticable or acceptable? Which country 
can allow any other country such a 
costly and expensive luxury? We 
have got so many problems of 
our own. Can we allow other people 
to sit in judgment over our own 
affairs in the same manner? 

Sir, I am concluding now. I thank 
you very mUch 'for reminding me to 
conclude. It has always been m'-
feeling that we have laid our foreig~ 
policy which we do not have. We 
will simply be landing ourselves in sO 

many trouble~ with this unrealistic 
foreign policy. Bpfnre we reach such 
a stage where we can affor:d that 
costly luxury. I think w'" will bp 
landed in so many other troubles. 

Shri Joachim Alva (Kanara): But 
for that policy. Goa would not have 
been in OUr land. 

Shri Shinkre: If we had the correct 
foreign policy, Goa would have been 
liberated in 1947 or 1948. 

P..'IT ~T (fi;m<) : ,!W"'r ifTl[ ~T 
f~liT 'f1111"h: if;T 'iT tWif .~, q.;-l 

Wrr I 
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8hri BluLgwat Jha Azad (Bhagal-
pur): Shri Bagri is supporting you. 

8hri Shinkre: Nobody will dispute 
this starement of mine. Every sensi-
ble person in the House will agree 
with me. 

As it is in my substitute motion 
which I have moved, I want that at 
least now there should be a reapprai-
sal of our foreign policy. The inter-
national figure Of great prestige 
that prompted that policy, is now no 
more in our midst. I am sorry for 
that. Let us give strength to our 
new hon. Prime Minister so that he 
tackles all the problems of this coun-
try instead of getting with sO many 
things that might happen elsewhere. 
I think that is the only way in which 
we can really achieve something 
worthwhile both on the national as 
well as in the international scene. 

Mr. Speaker: Now, Shri Khadil-
kar. 

Shri l. B. Kripalaai (Amrdha): 
May I request that I be allowed to 
speak now? Otherwise, I would not 
·speak at all. 

Mr. Speaker: After Shri Khadilkar 
finishes, I shall call Shri J. B. Kripa-
lani. 

Shri Kbadilkar (Khed): I shall 
take only about 15 to 20 minutes and 
not more. 

Since we debated upon the interna-
tional situation in the last session of 
Parliament, many changes have taken 
place in the wide world, changes of 
great significance and wide import. 
As some people have already stated, 
the withdrawal from Soviet leader-
ship of Mr. Khrushchev is a big 
change in the so-called socialist world. 
Then, there is the atomic blast by 
China; whatever the infantile reaction 
that has been expressed on the floor 
of the House may be, we must apply 
our mind to that blast in a political 
manner and in a mature manner. 
Then. Mr. Johnson has been elected 

as the President of the USA, defeat-
ing the brinkmanship of Mr. Gold-
water. Mr. Wilson has been elected 
as the Prime Minister of Great Bri-
tain, which means a victory for libe-
ralism and socialism. In the West, 
President De G~ulle is challenging 
the NATO, and the Common Market 
that is coming up is challenging the 
American (U.S.A.) leadership in the 
world economy. If I might mention 
in passing, even the Pope's visit to 
this country has some significance. 

But when we look at the wide 
world and try to analyse the situa-
tion, I would submit that our Gov-
ernment must have a sort of delicate 
reel 0'1 the situation, just like a good 
physician, who, when he approaches 
a patient, has a clinical and intuitive 
feel about the various ailments. At 
the present juncture, such a delicate 
feel is called for to understand the 
implications and to guide the policy 
of our nation. 

What has happened in the Soviet 
Union is of great significance, namely 
the withdrawal of Mr. Khruschev 
and new leadership coming up there. 
Though they have assured us that 
they will abide by the past policies 
of co-existence, peaCe and friendship 
particularly with India, we cannot 
ignore the background of this change. 
To my mind, internal situation and 
external pressures have brought 
about this change. At the present 
juncture, as I see things, a settled, 
stable and long-term policy with 
internal stability in the party hier-
archy which is still being stabilised 
is yet to emerge. There>10re, I feel 
that this change has been brought 
about by the assertions of independ-
ence in different socialist countries, 
which go by the name of polycen-
trism. A challenge wa', posed to the 
socialist world whether the socialist 
world would at least present an 
image of unity or allow Mr. Khrus-
chev to have a sort of permanent rift 
in the socialist camp. That was the 
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challenge, and that has to be answer-
ed by the new leadership. The West-
ern world was trying to base its dip-

. lomacy on this division, but now they 
will have to apply their minds afresh. 

I feel that Soviet policy will remain 
basically the same, but from all the 
surrounding utterances that I have 
found, I feel that it is bound to 
change to some extent and it may 
bring Soviet Union closer to China. 
Of course, ideological polemies would 
go on. We cannot take it for grant-
ed that on every issue vis-a-vis China 
and India, the Soviet Union will stand 
by us. 

So far as Kashmir and Pakistan are 
concerned, new feelers are going 
abroad. Only yesterday, I was read-
ing The Dawn and there I discovered 
that a new approach was being made. 
So in such a situation, we shall have 
to 'apPly our minds very carefully and 
very cautiously to the changes that 
are taking place in the socialist world, 
becailse we do not believe, as the 
Western statesmen used to believe 
for so long, that the socialist world 
could be written off either by force 
or by division. Men who have given 
BOrne thought to these problems even 
in America have called fOr a fresh 
approach. For instance, Mr. George 
Kennan, a great statesman, while 
addressing the Weo3tern world, in the 
course of his Rootes lectures, pleaded 
with the Western world and with 
America in particular, that the 
challenge crt co-existenCe with all its 
implications must be met in an en-
lightened manner; he said that the 
official thinking in old terms on the 
problem of West Germany and trying 
to reverse the process of socialist 
transformations in the eastern world 
was a barren policy and that they 
would have to apply their minds 
afresh. That was how he was appeal-
Ing to the Western world. 

To put it succinctly, without tak-
ing any more time on this issue, I 
would like to put it this way, as 
Pre;ident Johnson has done; depict-
ing the world, in one of .his recent 

speeches, in very short and pithy 
terms, he has stated on the 14th 
October, 1964 that : 

"There is no longer one cold 
war' there are many. They differ 
in 'temperature, intensity and 
danger." 

Our Government while shaping their 
policies will have to reassess the 
world situation with a fresh outlook, 
with a new look at the developments 
in the surrounding countries and 
bearing in mind the fact that the 
atmosphere of cold war has different 
instensities at different levels and 
.between countries and countries. If 
we bear these things in mind, then 
in this context we shall have to judge 
the question of atomic blast by China. 

I had expected that som" people at 
least would apply their minds with 
a little commonsense and not ~ 
carried away by either idealist cons~­
derations or by emotionalism or sent~­
mentalism while doing so. What IS 
the reaction in the wide world? Do 
you know that Mr. Tunku Abdur 
Rahman who is not a iriend of China 
has acclaimed 1Jhis as a great 
Asian achievement, a great scientific 
achievement in Asia? One of the 
Foreign Ministers of the Soviet Union 
while recently in Bangkok has 
said that it is a great scientific 
achievement; we must ;bear this 
in mind that he has not condemned 
it but he has said that it is a great 
a~hievement. Nowhere, not even in 
the Western world has there been 
even a little flutter, as has been 
shown there; this kind of being car-
ried away by emotion and some sud-
den reaction has not been seen any-
where even in the Western world. 
But unfortunately, when we apply 
our minds to the atomic .blast by 
China We ftnd such a reaction. Was 
it unknown? There are some people 
who advocate that either we should 
manufacture atom bombs and use 
them as a sort of deterrent, or we 
shOUld take shelter under the atomic 
umbrella of the West. Yesterday, 
Shri M. R. Masani with a sharp logic, 
put the issue on the razor's edge and 
tried to corner the whole party and' 
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[Shri Khadilkar] 
the Government. He posed the ques-
tion this way: "Look here, you are 
helpless; the economics of the atom 
bomb leads me to the conclusion 
that it would eat up our economy.". 
To that extent, he was right and in 
a subtle manner, by posing ail issues, 
he hass cornered you and said: "!'he 
only shelter or protection that you 
have got to draw is from the Western 
world or the Western alliance', and 
in his own wisdom, he advocated that 
we should take that course. There 
are some people on this side of the 
House who have said, 'What do you 
mean? Are we not going to manu-
facture bombs?' Brave words!" I 
-would like to ask them one question. 
Have they given thought to this 
matter as to what our basic policy is 
regarding the atom bomb? Are we 
going to change our basic policy? 
While Panditji was there, we had 
laid down the policy. Besides, even 
recently, when our new Prime Min-
ister sent a message to the Confer-
ence at Geneva on the peaceful uses 
of atomic energy, in last August, he 
had said: 

"India believes, today, as it haa 
always believed that atomic 
energy should only be used for 
peaceful purposes and for the 
welfare of humanity and re-30lves 
to use it in this manner, a·~ far as 
its own efforts are concerned.". 

Shri Koya: China does not believe 
in it. 

Shri Khadilkar: It is not a question 
of China believing or not believing in 
it. We are supposed to react or think 
on our own or to take the objective 
reality into consideration and then 
formulate our policy. You are just 
looking to what happens to the world 
. without realising, and without trying 
to grapple with the reality or the ob-
1ective situation in this country and 
in the world. So, do not talk about 
1bis question lightly. 

Mr. Speaker: The record would not 
"efleet that he was addressing the 
!~hair. 

Shri Khadi1kal': I am sorry. 

Fortunately for me, the nationalist 
press, with one or two exceptions, In 
this country has taken a more objec-
tiVe and realistic view. This should 
be borne in mind. Allover the pren 
in this country~ have gone through 
it very carefully-they have applied 
their mind in a sort of realistic man-
ner, keeping in view the considera-
tions of defence and our basic policy. 

So, the main issue before the Gov-
ernment and the people is: are we go-
ing to change the basis of our oolicy? 
We have stated in this HOUSe that 
with full understanding we have join-
ed the nuclear test ban treaty. Was 
it conditional? As if we did not know 
then that China was advancing so far 
as atomic development was concerned, 
reaching even a sophisticated stage of 
atomic or nuclear capability. As if 
China with its conventional arms is 
not capable Of invading this country. 
Let us take a realistic view of the 
situation. We knew all this and still 
we are talking as if there is a new 
danger. 

The Americans have not reacted In 
this way. They have given S"erioUB 
thought to it. I say this bomb blast 
is not directed towards India. Let U8 
realise it. It is direeted at the world 
powers the super-powers. China haa 
blasted'her way to the United Nations; 
she has blasted her way to those who 
were trying to preserve their mon~ 
poly of the bomb. China has tried to 
break it, and has broken it succeSl-
fully. 

Only yesterday China was being 
sounded by western statesmen as to 
whether she would join in the talka. 
To that their reply is: 'Nothing doing; 
unless equal status is recognised to ua 
in the United Nations, we are not go-
ing to join these talks'. This bIa" 
has a political fall-out and it is direct-
ed towards America and perhaps to-
wards the Soviet Union. 

Some HOD. Members: No, no. 
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8hri Khadilkar: It is directed against 
the nuclear monopoly of the western 
world and not towards India. This 
must be recognised. From the point of 
"iew of defence, anybody in this wide 
world recognises atomic weapons to 
be unnecessary .... (Interruptions). 

Mr. Speaker: When the hon. Mem-
ber is enunciating a propositiOn with 
such authority, he must be listened to 
by Members. 

Shri Nambiar (Tiruchirapalli): He 
i. opening a new line of thinking. 

Shri Khadi!kar: What I was saying 
is that this atomic weapOn has be-
e(,fTlP " weapon of destruction. This 
mailer is being dcbated all over the 
world. The only alternative, as we 
have stated, is to rouse world con-
IICience, world opinion and then try 
to sec that all atomic weapons are 
destroyed and no prolifieration or 
!pread of atomic weapons takes place. 
Now. We see that the western world is 
eager to arm West Germany with 
atomic weapons. In such a predica-
ment, I am very sorry to say that 
people who are taking interest in in-
ternational affairs look at this atom 
bomb explosiOn in a particular way 
and react in this manner, leaving 
commonsense, ignoring reality, divorc-
ed from a pragmatic approach to the 
problem which is caned for, and tak-
ing an emotional or idealistic stand. 
I am worried about that. I am taking 
An ideali<tic position, a sort of moral-
i'l stance or basing my argument on 
t he traditional non-violent approach. 
TI,," has nothing to do with it. If 
tomorrow I feel that it is in the inter-
c··t of India to apply our mind to this 
problem in a different manner, I shall 
do so. 

Then there is another factor. Our 
view is coloured by our conflict with 
China. None in the African Or Asiatic 
world has come forward to condf>mn 
China as We have done. Not even 
japan has condemned China-as we 
have seen. 

8hri RaghuDath Sinltb (Varanasi): 
That shows your isolation. 

Shri Khadllkar: Let us apply our 
mind. What is this con1lict with 
China? In the Cairo conference, the 
question was posed. Let this House 
realise. that our conflict with China is 
a very limited conflict. It is not going 
to lead to a war. This is the assess-
ment of western statesmen, who are 
more mature. 

Therefore, as 1 pleaded on the last 
occasion, instead of taking this suici-
da I courSe of changing the basis of 
Our national policy so far as atomic 
weapons are concerned, I would plead 
that the time has ceme to restate our 
-basic policy more emphactically. 
There are the African and Asian 
nations with whom we have "orne 
closer at Cairo. There is a declara-
tion. They do not want us just to 
stand on the Colombo proposals; they 
say-make an independent advance, 
make a direct approach. What harm 
is there in doing so, without surren-
dering an inch of territory Or in any 
way belittling or whittling down our 
sovereignty and prestige? We can go 
and sit together and find out a s()lu-
tion. We have accepted that there is 
a conflict. If there is no 
military way to a solution. negotia-
tion with China is the only alternative. 
An honourable way of negotiation with 
China is still open. This is my view. 
Let Government consider it. Do not 
take the barren path Of this nuclear 
armament, poverty and destruction 
and what not. To this, we must apply 
our mind. 

Then there is another question. I 
want to ask Government whv they 
have changed the policy regarding the 
human rights resolution regnl'onig 
Tibet. They have changed the po' icy 
which thev have been fol1owing so far. 
Why are we supporting it? Just to 
provoke China? Are We going to help 
the Tibetans by that? r do not know 
what is their condition. But are we 
going to provoke China bv suporting 
this resolution? Is it consistent with 
OUr past policv? I wouM like to ap-
peal to Government to give a second 
thought to this issue because Tibet 
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is under China for a long time and so 
far we have kept quiet . . • 

Shri Raghunath Singh: It was never 
under China. 

Shri Khadilkar: Therefore, I would 
plead with Government: do not de-
viate from this path, do not provoke 
China on this issue and do not sup-
port this resoution at this juncture. 

Then there is the Naga problem .. 

Shri Ranga (Chittoor): The Chinese 
(~overnment is speaking through a 
J lember of the Congress Party! 

Why does my !hon. friend make this 
eloquent plea in suport of the 
Chinese lobby among the communists? 

Shri Nambiar: There is no Chinese 
lobby here. 

Shri Umanath (Pudukkottai): He 
is speaking for the American lobby. 

Shrl Khadilkar: I am not worried 
about the ommunists; they are fight-
ing among themselves. 

Mr. Speaker: I am only worned 
about ringing the bell a second time. 

Shri Khadilkar: I am conduding. 

Yesterday, so many voices were 
raised in connection with the Naga 
problem. The basis of the negotia-
tions was questioned, why we have 
entered into negotiations. Because we 
had applied the military method or 
police method for such a long time .. 

Shri J. B. Kripalani: This is not 
a matter .:oncerning foreign policy. 

Shri Khadllkar: Therefore, when 
we found that by military method we 
could not win tJhem over .... 

Shri C. K. Bhattacharyya (Raiganj): 
The military method has not been 
applied. 

Shrl U. M. Trivedi (Mandsaur): It 
has never been applied. 

Shri Khadilkar: Therefore, we are 
trying a new method .... 

Shri C. K. Bhattacharyya: Shri 
Khadilkar seems like Alice in Wonder-
land. 

Shri Khadilkar: We tried tihe mil'i-
tary method; in that we did not 
succeed .... 

Shri J. B. Kripa!ani: Is this a 
foreign policy matter? 

Mr. Speaker: The House took 
strong exception to this subject being 
discussed under foreign policy. The 
House was very much exercised that 
day also on this matter. That was why 
the Minister of External Affairs did 
not touch this point at all in hi, open-
ing remarks. 

Shri Khadilkar: Yesterday, almost 
every speaker touched on this point. 

Dr. 1\1. S. Aney (Nagpur): I did not 
touch on this point. 

Shri Khadilkar: Therefore, my plea 
is this. All this tribal area is a sensi-
tive region. The only method Gov-
ernment have decided to follow they 
must follow with determination and 
by persuasion, by argument win them 
over. That is the only method wlhich 
is going to succeed in winning over 
the Nagas; no other method will. 

One word and I have finished. 

13 hrs. 

. Mr. Speaker: That is all. 

Shri Khadilkar: I was disturbed. 

Mr. Speaker: That also is part of 
the game. 

Shrl Khadi'kar: I will finish with 
one word. 

As I said in the beginning, the 
dlallenge of co-existence must be 
faced by our Government squarely. 
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While we frame our policy, we have ~ 
got to live with our neighbours of 
the socialist world, whether it is 
Cllina Or Soviet Union, and we have 
to adjust our policy in such .a manner 
that it is not a question of aligning 
ourselves with the Western extremists 
who are trying to create a rift in, or 
hoping to defeat the, socialist world. 
The socialist w{)rld has (orne to stay, 
and China has come to stay as a big 
nation with new prestige, and we 
must live with China with honour and 
prestige of our own. This is the only 
policy that we should follow. 

Mr. Speaker: Shri Krjpalani. He 
might sit and speak. 

Shri J. B. KripaJani: Since we dis-
cussed foreign affairs last time, to my 
mind two important events have taken 
place. One is the Chinese explosi{)n 
of the atom bomb, and the other is 
the sudden and abrupt cbange in the 
leadership in Russia. The .other two 
c\'ents, about which the Foreign Min-
ister talked, are Of no very great in-
ternational import-they are Mr. 
Johnson's success .as the President of 
USA and the success of the Labour 
Party in England. 

So far as the Chinese bomb is con-
cerned. I do not understand why 
people should be surprised, much less 
shooked. We have known that China 
was trying to make this experiment, 
and J.\'e knew that one day it would 
succeed. We also know that China 
believes in cunning diplomacy and in 
war. It has made this quite clear. 
My hon. friend Shri Nath Pai gave 
quotations from the writings of their 
leaders, wlhich clearly point to the 
fact that they do not believe in C{)-

existence Or in peaceful methods. that 
thev want to make their military 
machine as strong as possible, and 
also that thev have ~g".ress1ve designs. 
We cannot, therefore, blame China i1 
it hqg acted according to its rommu-
nist philosophy and its national inter-
ests as it conceives them. 

That theIr national interests have 
been advanced by exploding tIhls 

1560 (Ai) LSD-5. 

bomb is very clear from the prestige 
they have acquired in the interna-
tional world. Apart from that, it has 
also terrorised the Asian, especial!y 
the South-east Asian, nations into 
silence, so that nobody dare raise his 
,\'oice against what bas been done. 

The third thing is we have been 
trying to get China into the UNO, but 
in vain. Whether we ought to have 
tried or not is another question, but 
today the UNO will have to coru;ider 
whether it should not allow China to 
be a member Of that .. organisation, and 
sooner than later, this bomb wHI be 
of use to China, and it will be admit-
ted into the United Nations Organisa-
tion. 

13'05 hrs. 

It is useless, therefore, to say that 
the bomb that they have exploded is 
merely a bomb of mass destcucUlln. 
It was nota weapon of mass destruc-
tion in Japan. People do not use all 
the nuclear weapons that they have. 
They use some small bombs in order 
to terrorise the people, and so far as 
terrorising of the people Is concerned, 
this bomb is really a military danger. 
It is not merely meant for mass des-
truction. I do not think any nuclear 
powers want mass destruction, bUt 
they want to terrorise people inro sUlb-
mISSIon. Japan was terrorised into 
submission by the bomb. 

N(}w, what should be our rea<!wm 
to . this? Let us n.ot delude ourselves 
with the idea that we do not believe 
in war, that we believe in foU(}wing 
in the footsteps 01 Gandhiji. Let US 
not take his name in vain. I am sure, 
this Government have not undersrood 
G@dhiji's poliey IIf noa.viol.etoce 
when they talk that India is a peace-
ful nation and stands for peace. Gan-
dhiji's peace was of a different ·variety. 
He did not believe in arms at all. Can 
this Government say that it does not 
believe in arms? Is it not trying to 
make its arms as sharp as possible and 
as destructive as possible within its 
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means? What is the good of talking in 
terms of non-Tiolence when we our-
selves are sharpening our weapons of 
war? 

We keep an army and We want to 
make it as efficient as possible. 
The Government demonstrates an 
overwhelming desire for arming itself, 
but it shies at the idea of experiment-
ing with the atom bomb. There seems 
to be no logic in this. 

Moreover, must we say things that 
we may not be able to act up to? It is 
quite possible that the present Gov-
ernment may not want to experiment 
with the bomb, but it must not supPOSe 
that it is going to last for ever. It 
must not bind the future governments. 
I am afraid that Shri Jawahrlal Nehru 
did bind his successors when he said 
that India would never experiment 
with the bomb. In a democracy it is 
wrong to say that the country will 
do this or that or the other thing. The 
new generation will have as much 
right to decide for themselves as the 
present generation has. 

The example of the invasion of Goa 
is before us. We declared before the 
world that we would not use arms, 
that we would bring about the libera-
tion of Goa by peaceful means, that 
we would settle this question by peace-
ful means. What happened? 

We had, . for one reason or other, to 
invade Goa and drive away the Por-
tuguese. What was the effect of that? 
There was a thorough misunderstand-
ing among other peoples. They 
thought We had gone back upon our 
words and our words were of no value. 

Shri Shlnkre: Not at all; only those 
who were not sineeel' In their profes-
sions .. 

Shri 1. B. Krlpalaui: I met a very 
great politician from a country which 
had nothing to do with Goa or Portu-
gal and yet he told me that he was 
shocked. I told him we were not 
shocked. I said he was a politician. 

and he could not haVe been taken in 
by our words, that We would do this 
peacefully. It did not mean that we 
would never use arms. 

We used arms in the case of Kash-
mir. We used arms in the case of Hy-
derabad. How did he believe that we 
would not uSe arms? But he said: 
''we took you to be honest people and 
we believed it." We were thus put in 
a very awkward position. I do not 
want that we shoud agai'n be put in 
an awkward position and people may 
say that India says one thing and does 
another and that We are a nation of 
hypocrites and cheats. I want that 
nobody should talk whether there 
should be experiment in the atom 
bomb or not, whether We shall al-
ways remain bound to this idea that 
we will never experiment with the 
bomb. My friend, Mr. Khadilkar, said 
that China had experimented with 
the bomb and it has advanced science 
but he does not want that experiment 
to advance science in India! It is very 
strange. It can only come from a fel-
low travelling Congressman. 

We must think on this matter abso-
lutely in practical terms: can We make 
the bomb in the near future? Dr. 
Bhabha has told us that it can be made 
with an expenditure of a few lakhs or 
may be a few crores of rupees. This 
estimate of his is as correct as that, 
that the atomic electricity will be 
manufactured more cheaply than ther-
mal and hydraulic electricity. Let us 
not think in terms of money. Let us 
think whether in the near future in 
the next three or four years. we 'can 
experiment with an atom bomb, we 
who could not even detect the potency 
of the bomb that was fired by China 
and it had to be discovered by Japan 
and they said It was Uranium 237, 
which means that the Chinese are in 
a year or two. in a position to manu-
facture a hydrogen bomb. If this is the 
condition of our science and our sci-
entific laboratories, I really cannot see 
how we can manufacture the bomb. 
The difficuties are great. We have not 
the material with which we can make 
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the bomb. We are thinking of setting 
up two nuclear power stations with 
the help of Canada and the United 
States for peaceful purposes. Can we 
use them for experiments with atom 
bomb? Can We do so without break-
ing our word and losing the help of 
these two countries? If We cannot put 
up even these two atomic power. sta-
tions, I really cannot see how we can 
try and experiment and manufacture 
an atom bomb. Then We have to find 
a place where the bomb will be fired. 
We have no such place where we can 
do it. Our country is so populated. 
What is then our answer to the Chi-
nese threat? It is useless to talk as 
my Congress friend here talked that 
th~ Chinese have peaceful intentions. 
It will be going against what they 
have themselves been saying and 
what they have been fighting for ideo-
logically with Russia. Russia believes 
in co-existence and China believes in 
thrusting communism on other peoples 
by means of arms. He must be an 
imbecile who thinks that China has 
peaceful intentions and I am sorry 
that such people should be found in 
this House. We have got to think of 
some other method by which we can 
meet this threat. Let us see how 
other nations are meeting such threats. 
They are not making atomic experi-
ments themselves. They think it is 
useless to make such experiments. 
They are relying upon the interna-
tional situation. They feel that no 
countrv can conquer another country 
today. 'If the effort is made, somebody 
or the other would come !() their help. 
But it is always better to think of 
that help beforehand. When the Chi-
nese attacked us in the autumn of 
1962. after the Emergency had been 
declared. I went !() the late Prime Mi-
nister. as the country was in a critical 
situation. I was not used to going to 
him but I went to him then because of 
the critical situation. I asked him defi-
nitely: haVe you ordered any arms 
from other countries? He said: no, 
as usual from some small countries of 
EurOPe arms are coming. Then I ask-
ed him definitely: have you put any 
orders with America? He said: no; we 

are thinking of it. As soon as he put 
~hose orders, the next day or the 
third day, help came immediately. But 
I a:m sure that if that help had come 
to Us earlier, if we had made arrange-
ments earlier for that help, the Ohinese 
would not have been able to advance 
as they did. We have to think of these 
things not at the time when the da'l-
ger is on us, but before. 

We must understand in this L'Onnec-
tion from where help can come. Can it 
come from Russia? This brings me te') 
the question of what recently hap.. 
pened in Russia. Yesterday, a man was 
~onsidered to be like an an Avatar of 
God, who had descended in order to 
carry Russia forward, whOSe photos 
and statues were everywhere, who was 
talked of in every book that was writ-
ten and read, whose tantrums were 
tolerated-they tolerated even hU 
thumping the table at the UNO con-
ference with his shoes-today they 
have turned about in a moment and 
say that he was not a proper man; he 
was a buffoon or something like that. 
If they could treat their people like 
that. can we rely upon such a Govern-
ment to help us when the Emergency 
comes? In Russia there is no demo-
cracy. It is a totalitarian Governments 
it is always uncertain and you cannot 
rely on it. People say that they have 
said that their policy towards India 
has not changed. Who has said it? 
They have not officially said so. It is 
Mrs. Indira Gandhi who has said it; 
our ambassador has said it. Their am-
bassador was clear; he did not talk 
about military aid; he talked only of 
economic aid and cultural aid. He 
never talked of military aid. We can-
not rely upon Russia. We have to 
rely upon the west and We must see 
that we are assured of their help. If 
we want to have a deterrent here, it 
may be necessary for the west to have 
even bases here, as they have bases 
in European countries and nobody has 
lost his sovereignty because Amerca 
is helping them. Even a country like 
Pakistan does not care two hoots for 
the opinion of America who is helping 
it and Gen. De Gaulle does not care a 
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·fig for what Americans think 
about him. He goes his 
way; and so does England. 
JIVe do not bind ourselves; we do not 
lose our sovereignty; people do not 
lose their sovereignty like that. It is 
no use saying that We are a non-alig-
ned country; '~on-aligned" is not !l 
mantram; it is not a foreign poli.:y 01 
a country. The foreign 
policy must be something 
more positive, more dynamic. We must 
know who our friends are and who 
our enemies are. When peopie do not 
lmow who their enemies are, 1lhey are 
doomed to failure and we would be 
doomed to failure because our Gov-
ernment does not know who our real 
friends are and who ou!" real enemies 
lre. 

This brings me to the question of 
.his blessed conference that took place 
at-where? 

An hOD. Member: Cairo. 

Shri S. B .. KripaIaJJi: Cairo. I am 
sorry, I forget the names. You will 
excuse me. At this Cairo conference 
"hich :was lIeld, what did they do? 
They enunciated all abstract prinCi-
ples. Ever so manY concrete questions 
in the world are waiting for solution. 
But they did not discuss these. Our 
Foreign Minister told us what they 
~ecided there: all abstract principles; 
'nothing to do with 1lhe world in 
"Nhich we are living. These conferen-
ces are held for the Governments, to 
boost their authority in their own 
countries;" they find themselves becom-
jng important by collecting together 
in conferences which have absolutely 
no value. It is a waste of money to 
go to such" conferences where only the 
barest of first" principles and abstract 
principles .are enunciated. 

Mr. ))ellOty-SPeaker: The hon. 
Member's time is up. 

6hl'I J. B.Krblahual, One word more 
md I have done. and that is about 
Cevlon and the agreement that has 
been made. I am reminded of the 
English "proverb which says, "give a 

dog a bad name and hang it." But our 
Government does better; it reverses 
the proverb. It gives the dog a good 
name and puts it in the nation's lap. 
This is very strange. This treaty, thi~ 
settlement, has been absolutely against 
India. It has also violated the inte-
rests of the people who are settled 
there for centuries. Today in America, 
there are many nationalities settled 
there. Supposing America declares 
·that certan nationalities, say, the peo-
ple of Irish origin, or the people of 
German or Czechoslovakia origin are 
non-citizens without any nationality. 
will Germany or Czechoslovakia or 
Ireland receive back those peopie? It 
is absolutely absurd to think like that. 
When the Government wanted to ne-
gotiate with Ceylon, did they call 
the representatives of the people who 
are to be brought to India back again 
after centuries? They were born 
there and they haVe their property 
there; they have their business there; 
they get their labour there. Thev are 
more virile people and they are stron. 
ger people than the native Ceylonese. 
I say they wiIl curse us. Here. they 
will be stranded. The Government 
ought to have at least said in this con-
ference that there should be not only 
India and Ceylon but also the repre-
sentatives of those people who are to 
be transferred. who are to loa~ their 
home which belongs to them. We 
have never admitted that these people 
are Indian citizens. 

Now, if we want to go to 'origin' of 
people, my hem. friend Shri Jaipal 
Singh, Adivasi friend, will tell us "you 
are foreigners. You go to Central 
Asia. You have your origin there." 
He will go further and ,ay wit'! Tilak. 
''You go to the Arctic regions from 
where you came." It is not a question 
of origin. We take fruits every day; 
we take vegetables every day. Do 
you think of their origin- If we were 
to think of their origin, I think we 
will starve ourselves. We think of the 
present state. We do not think of 
origin. So. i.n this respect. I am af-
raid our Government has done a very 
great" wrong to the people there. I do 
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not think that the people theJ:e are 
happy. If they were coming in small 
streams you could have allowed them 
to come. You cannot stop people but 
on humanitarian grounds. But on 
grounds, becaUSe their origin was in 
India you cannot say that they are 
Indian citizens-these who have been 
born in Ceylon where they have been 
living for 50 to 100 years. To say 
that they are our citizens is something 
which is unheard of in the history of 
the whole world. 

8hri Ansar Harvani (Bisauli): 
Mr. Deputy-Speaker, Sir, for 17 
years the Ministry of External 
Affairs was presided over by one of 
the greatest international figures and 
all Ibis shortcoming~ all his draw-
backs, all his weaknesses, were over-
shadowed by that great personality. 
At last that personality is no more 
with us. He was a man with a 
vision, who rallied friends and foes 
around this country, but today that 
task has fallen on the shoulders of 
smaller men. Therefore, it is 
necessary that the affairs of the 
Minis:ry of External Affairs should be 
enquired into and should be thorough-
ly reorganised. 

Recently, I had the unique oppor-
tunity of going to the non-aligned 
conference of the Heads of States in 
Cairo under the leadership of our 
Prime Minister, and I can say with 
full authority at my command that 
our great Prime Minister kept the 
flag of Jawaharlal Nehru flying. I 
can say with full authority that he 
was very ably assisted by our Minis-
ter of External Affairs. I found there 
delegates after delegates from the 
non-aligned countries, from Afro-
Asian countries, getting up and paying 
their tributes to the memory of that 
great father of non-alignment. But 
I could not say the same warmth was 
found in the lobbies oI the confer-
ence. It was not the fault of the 
leader of the delegation; it was not 
the fault of the Foreign Minister; it 
was not the fault of the delegation. 
But this warmth was created by con-
sistent, persistent, long work by 

various countries and I can Say that 
there we have not very much suc-
ceeded. 

Africa is emerging. It is going to 
be a big factor in the politics <II the 
world international affairs and we in 
India cannot afford to neglect Africa. 
Only yesterday, the hon. Minister of 
External Affairs disclosed in !hili 
House that a number of African 
countries have till today not opened 
their missions here. There might be 
their own internal reasons, but I know 
it very well and' in my own know-
ledge that before freedom Algeria 
USed to have a representative here 
and an office here to rally support of 
the Indian people for the freedom of 
Algeria. I know it very well that 
before freedom, Tunisia used to have 
its representative here to rally the 
support of the Indian .people for the 
freedom of Tunisia. If two countries, 
when they were slaves, when they 
we1'e fighting for freedom, could 
afford to have their office here, to 
have their representatives here, I fail 
to understand why they cannot haw 
their Legations here now. It is the 
task of tiIle Ministry of External 
Affairs, it is the task of our Missions 
to cultivate them more intimately, t.' 
persuade them to send their represen-
tatives here and to have representa 
tion here. I hope and trust that our 
Missions function properly and in 
a niOe way in African countries. 
There is no reason why 
the African people cannot bl 
rallied round the Indian people 
?!rhaps there are some friends who 
feel that Afro-Asian countries an. 
overawed ,by the might of China; 
they tought fOr centuries the occupa-
tion of Britain, of Germany, of 
Belgium and other countries. They 
do not want to become the slaves of 
China. But China has got its own 
technique of infiltrating into these 
countries. China often invites theil 
delegations to Peking. The delega-
tions are lavishly entertained by them 
and taken round the country. China 
sent some of its important emissaries 



1493 International NOVEMBER 24, 1964 Situation 

[Shri Ansar Harvani] 

to some of the African countries. 
Even the Prime Minister of China 
spent months and months among the 
Africans. But the bara sahebs of our 
External Affairs Ministry consider it 
beneath their dignity to go to one of 
these Afro-Asian countries. They 
much prefer to stay in Rome, Paris, 
London or Washington and if that is 
not possibtc, at least at Beirut or 
Cairo. H that mentality is there on 
the part of the big bosses of the Ex-
ternal Affairs Ministry, our relations 
with the Afro-Asian countries cannot 
be improved. That is why in the 
very beginning, I suggested that the 
time has come now when a real 
evaluation, a real appraisal of the 
working of the External Affairs 
Ministry, should be made and if the 
Cabinet thinks it proper-I do not 
think it would be improper-to 
appoint a parliamentary committee to 
go into the working of the various 
missions and into the working of the 
External Affairs Ministry, to suggest 
ways and means for improving their 
working. 

China has been carrying on a cam-
paign against us in Afro-Asian coun-
tries that we are British stooges. It 
is a lie; it is a humbug; it is a canard. 
But by saying it on the floor at this 
House, I cannot remove that impres-
sion. So long as this country was 
presided over by Pandit Jawaharlal 
Nehru, this lie could not work there 
very much. But now they say that 
We are British stooges and when an 
ordinary student goes to the library 
and picks up the Who's Who of our 
ambassador, he finds: His Excellency 
Mr. X graduated in 1928 when Bhagat 
Singh was being hanged; appeared in 
ICS and got into the Civil 
Service; in 1930 he tried the satya-
grahis of the civil disobedienc.e move-
ment and sent tbem to jail; in 1940 
and 1942, he suppressed India's move-
ment for national freedom; in 1946 
he was taken in the External Affairs 
Ministry and today he represents the 
British stooges. Sir, I would like to 
Say that there is no dearth ot talent-

ej people either on this side of the 
House or that side, people much more 
able than some of the bam sahebs 
who represent us abroad. Therefore, 
I hOPe and trust that our new Prime 
Minh;ter and Foreign Minister will 
take this point into consideration and 
will do something about it. 

Much has been said about our rela-
tions with Pakistan. There are some 
busy bodies in this country who have 
been shouting from the tops of the 
hill abou~ Indo-Pakistan amity. I 
want this House to understand it very 
well that even :riter 18 years of free-
dom, Pakistan ha·s not achieved 
nationhood. It is an artificial coun-
try, a country divided by 1,300 miles. 
Wha~ is common between East Pakis-
tan and West Pakistan to get them 
nationhood-Religion? If religion 
would have been a common bond, 
certainly Afghanistan would have 
been the greatest friend of Pakistan, 
which it is not. The only thing com-
mon between East Pakistan and West 
Pakistan is hatred of India and fear 
of the Hindu majority here. As long 
8-s East and W'est Pakistan continue, 
I am sure there cannot be any amity 
between India and Pakistan. Those 
people who are talking of Indo-Pakis-
tan amity are talking through their 
heads. 

Therefore, th" task of the Indian 
people is to rally to the support of 
thOSe freedom-fighters of Pakhtoonis-
tan and those freedom-fighters in 
East Pakistan who are being sup-
pressed by the military rule of Pakis-
tan, who want to free themselves 
from the Pindaris of Rawalpindi. It 
is our task to help thorn. We should 
not stand on these finer myths that 
we could not interfere in their 
internal affairs. When We could sup-
port the national movements of 
Algeria, Indonesia and Angola, there 
is no reason why we should not sup-
port theSe people who are being 
suppressed in East Pakistan by the 
military regime. 
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Before I close, I would like to refer 
to two of our neighbouring countries, 
namely, Burma and Indonesia. Burma 
and Indonesia have been traditional 
friends of India. There is too much 
of cultural ties between India and 
Indonesia, but the relations are not 
so good as they ought to be. It is not 
due to our policy; it is due to our 
functioning. At a time when hund-
reds of people of Indian origin werE' 
driven away from Burma to India, we 
had no ambassador there, becau3e' 
none of the bara sahebs 01 the Ex-
ternal Affairs Ministry was prepared 
to accept the ambassadorial poot. 
Ultimately We had to send a. retired 
navy officer to save the sinking boat 
of India in Burma. 

The same thing happened in Indo-
nesia. For months and months, ther~ 
ha·, been no ambassador there. All 
these countries feel very touchy about 
it. Therefore, I hope and trust that 
the Prim" Minister and the Foreign 
Minister will pay their personal 
attention to Our relations with Indo-
nesia and Burma, for we cannot 
have a hostile Indonesia, and 
a hostile Burma. People say Indo-
nesia is under the Chinese 
influence. It is not. They are afraid 
of the Chinese. If they are sure that 
India is a great friend of theirs, they 
can stand up in a better way against 
China. Therefore, I hoPe and trust 
that immediately some of our import-
ant people, either the Prime Minister 
or the Foreign Minister, would visit 
Jakarta, and patch up our small 
differences and misunderstandings 
with President Soekarno. 

Sir, I can assure you that we have 
been left a great legacy and a great 
heritage by our late Prime Minister. 
He has left tremendous goodwill in 
Africa and in Asia, in Europe, in 
America and everywhere, in every 
nook and corner of this earth. We 
should be worthy of that heritage and 
we should maintain it. We can main-
tain it only if We can send people 
with a broad outlook, with dynamism, 
imbibed with patriotism and with 
great love of this country, to these 
countries and tell them that India is 

to continue the same foreign policy 
and the same traditions that we have 
continued in the days of Pandit 
Jawaharlal Nehru. 

With these words, I conclude. 
Shri M. K. K1IJIIaPn (Chirayinkil) : 

Sir, yesterday while the Foreign Min-
ister was speaking on this motion, 
when he Was referring to the Ceylon-
In:lia agreement on the persons of 
Indian origin in Ceylon, there were so 
many interruptions and so many 
Members were very much exercised 
ov"r the agreement reached by the 
Prime Ministers of the two countries. 
I alSO, share the feelings of appre-
hension expressed by some of them. 

Those people who are going to be 
repatriated to India under the agree-
ment within the next 15 years are not 
Indians. They are grandsons and 
great-grandsons of labourers and other 
people who went from India to work 
mostly in the rubber and tea planta-
tions in Ceylon. They worked there 
and enriched that country. They 
settled there and they were earning 
their livelihood from the soil of that 
country. But they were not accepted 
as citizens of that country. Some 30 
years ago, when Pandit Jawaharlal 
Nehru went on a holiday to Ceylon. 
he resided in a hill station. He has 
recorded how the people of Indian 
origin from the plantations in the 
neighbourhood came to see him at his 
residence. These poor people work-
ing in the plantations came to see 
the great leader of India with flowers, 
vegetables and other presents. They 
had his darshan. He has recorded 
affectionately in his book that he 
could not exchange any ideas with 
them because those poor people could 
not understand his language or 
English. Why were these people so 
much moved by the presence of 
Jawaharlal Nehru in their midst? It 
is .because they thought that their 
forefathers also came lfrom India, 
India was having a great freedom 
struggle and Jawaharlal Nehru was 
one of the foremost leaders of that 
movement. They thought that, when 
! ndia attained independence, their lot 
in that country also would be improv-
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was a good settlement. I can tell you i 

that so far as any settle::lt;nt arrived ~ 
at in a dispute like this is concerned 
the people repatriating were n"ver al-
lowed to bring ,their properties with 
them, but in this case it has been 
agreed that the people c"ming to India 
within 15 years will bdag t;leir pro-
perty also. No doubt, w" ate already 
faCed with such problems of settlir.g 
the refugees coming from East Pakis-
tan and this will add tv cur burden, 
but as things are befor" u·, we have, 
naturally, to deal \Vita this situatiun 
also and have to find out a solution. 

I am fully in agreement with Shn 
Kumaran that the Government of India 
sh'ould be prepared to accommodate 
them in such a way that dissatisfac-
tion may not spread because our 
experience has been that among the 
refugees' that haVe come from East 
Pakistan in 1947 or just at the mo-
ment some dissatisfaction is there due 
to lack of conveniences provided to 
them. A person who has to leave 
his original place and has to go to 
another place, naturally, has to face 
a lot of difficulties; similar are the 
difficulties With these people. But 
as they are coming to India gradually 
we have to be prepared to rehabili-
tate them in a manner that they may 
be satisfied. 

Then, I heard ,the Prime Minister 
say that this was, never the 
understanding that thuse who were 
going to be the citizens of Ceylon 
will be treated as second.-class citi-
zens. I think, no mention of it haa 
been made in the agreement too. 
If that is so, the Government of India 
should take up this matter with the 
Ceylonese G'overnment to see that if 
they are Ceylonese citizens, they 
should naturally be treated at par 
with those who are already in Cey-
lon. If any further talks are requir-
ed, I think, the Government of India 
should be prepared to have them 
with the Ceylonese Government. 

About China's blast I want to say 
a few words. A deVeloping country 
like India wants to live at peace. 

'i'nereIore our pOlicy was tna! we 
:)J.l .... U1Q LaKe all steps to s~e tha\ 
jJeacelul condltlQns of " peac"lu.i. at-
muspnel'e is created 1Il the world and 
around US SO that we may have s..me 
progress wuhin the tlliJe at our QllI-

posal. So, the policy was decided 
mat even if we established an atomic 
reactor tne production of that will 
not be used lor any war purpose bUL 
wiil be used for peaceiul purposes. 
BUL now the condition is that China 
aoe.> not care for the world. China 
is not In the UNO also and there is 
no binding effect of any dec13ion ta.is.en 
by the UNO on ChinG. fherefore we 
have to be very careful. Moreover, 
we are fully aware that China is 
against us. Their policy is that 
they want to impose Communism by 
force, by Strength. Therefore the 
manufacture of this nuclear weapon 
by China is something very dange-
rous and it is warning to Us that 
it can be used against us and against 
anybody who is against them. 

How to protect ourselves. or how 
to strengthen our de!et,.,-e po9ition is 
a matter which has to be considered 
by us. There was a suggestion made 
by Shii Masani yesterday that we 
are not in a position to produce nu-
clear weapons, or becaus" of so 
many reasons we should not produce 
nuclear weapons, but should depend on 
America. It is true that at the 
moment we have got the sympathY 
of Russia also and :/'Iel will to make 
all possible efforts to see that that 
relationship is maintained, but in this 
changing world nothing is stable, No-
body can· say as to what is going to 
happen tomorrow. Suppose, we take 
the protection of the atomic umbrel-
La of Amerioa After all, t1,el e is no 
difference of ideoLogy between 
China and Russia, If Russia sees 
that her one comJhmlist friend is 
being killed by this protection, natu-
rally she will come to' the rescue of 
China. How will they come to res-
cue them? They cart attack Ameri-
ca also. What will happen if 
America is attac!ked? Will that 
country protect iteslf or will it come 
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to protect Our country? Therfore, 
my suggestion in this regard is that 
even if we do not decide to manu-
facture nuclear weapons just at the 
moment, we should think over it and 
take America into confidence about 
the situation prevailin!?:. If '30lYle-
thing happens like that, if Russia 
comes to the rescue of China other 
countries will also be involved. If 
Russia and America come to war, will 
USA be in a position to protect our 
country? If that is not so, we are ex-
posed to a very dangerous position 

. because the distance buween India 
and China is only 300 miles and not 
even a jet plane is required for car-
rying an atom bomb; even an ordinary 
aircraft .can carry a bomb and put 
it here. 

Similarly, I would say China 
and Russia are also negotiating. 
There may be difference of ideology 
for the time being. But nobody can 
sav with certainty whether th.,." con-
ditions will remain for a long period. 
There may be some understanding 
between Russia and China and in that 
case if the differenres between India 
and China remain, will it be possible 
for RUS'lia to be neutral in respect 
of us? This is a matter for consi-
deration. Mv suggestion i. that we 
should take Russia also into confi-
dence and put it before them as to 
what we should do. 

In this respect, I want to sav one 
thinl! more. I met Mr. Bhabha in 
Bombav and I saw our atomic reaC-
tor and those other plants also. 1 
t.hink Chin.a is rich in uranium and 
~imil arly Indi,q is \so . rich in uranium. 
We have ,already got the atomir re-
"dor. Thec,onditin put bv some 
countries is that we cannot manu-
facture atomjc weapons in those 
nl:mts with the help of certain elec-
tric power stations. But there are 
other electric power stations whicl1 
could l:)e used for this purpose anll 
this is kn:own even to the hon. 
Minister. I think Wf' ShOclid think 
over this matter and that we should 
make a start. The statement of 
Dr. Bha'bha was based o~ the grOllnd 
that Wf' have got the plant and also 

some potential of electric energy and 
we can produce an atom bomb. 

My another point in this ~ontext 

is that the moment there was a blast 
in China, all over the wor'd there 
was a feeling and also there were 
views expressed in newspapers that 
now the powers which have got the 
nuclear weapons should be brought 
into a club and even the name of 
China was also mentioned, that China 
also ShOUld be brought into that 
club. Why was the name of China 
mentioned? It was because thE'Y 
exploded one bomb. We having got 
all those things with us. w.. .IOTe 
capable of producing nuclear weapons 
and simply because we have not 
manufactured a bomb so far. there 
h " possibility that we may not get 
a place in the said club. My sue:-
gestirln is that the Government 
shOUld think over this matter taking 
into confidence these rountries also 
because We are friendly to thpm and 
I hope if We take those countries into 
confidence ann start manufacture of 
the bomb gradually and <'Ontinuously. 
I think, the pUI'Dose ran be served. 
Bv havinE! atom bomb We ('all save 
our expenditure on defence because if 
one homb is nut here. then what i~ 
the Use of 3 million. of ""'die,,, there 
where they rannot do """thin;;.. One 
homb i. suffi~ient to de.trov millions 
flf neon!e. Therefore. mv sUI!e:estion 
i. thRt in order to avoid such a heaVY 
exoenditure on defpnce. if WP snpn" 
sronethinE! on this side. n",tura'iv we 
will strengthen OUr defence and Tolse 
the morale of our defence forces 
hprp bv simnlv manufacturlnE! " 
bomb doe. not mean that we "re 
J"ni"", to exnlode. In order tn show 
thRt 'WP have "Jso got an atom 
bomb will .ervp the desired PllI"J)OSP 

With these suggestions of mine.Y 
cllT\CJudp 

Shti U. M. Trivedi; Mr. Denutv-
Speaker, Sir, I was verY Tecent:., read-
ing a book by Maj .. Gen. MotTi!"n and 
his sue:l(estiOl' was that we cOUld save 
a good deal of money and probably 
a good deal of wastage if we had 
better detailed debateS in this House 
on this quesi1on' of foreign policy or 
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defence policy Unfortunately, we 
are sitting in a House where we are 
afraid that here is a man sitting on 
my left or sitting on my right who 
will carry tales and I may not be able 
to expose the whole thing in the 
same proper manner without fear 
or favour which I ought to do. To-
day we had this shameless picture 
before us that not ,.nly till" House 
has got a Chine,e loht,y hut the 
ruling party has also got a Chinese 
lobby and it becomes extremely diffi-
cult to have a detailed debate. We 
should shed this fear and have a full 
and detailed debate on this question. 
There should be no hypocrisy with 
us on this matter. 

Where do We stan·]'! Ever since 
the Hindi-Chini bha! bhai .entiment 
received a jolt, when Longju was 
attacked by the Chinese in I %9, we 
ought to have opened our eyes as to 
what should have been our foreign 
policy. If we look at the foreign 
policy, we will find that it is no 
policy at all. It is entirely a nega-
tive approach, a symptomatic treat· 
ment. A doetor who carries on 
merely symptomatic treatment is nO 
doctor if he cannot diagnose the 
malady that is before him. We are 
in that unhappy position that we are 
not able to diagnose the malady that 
is facing us. Why is this diplomatic 
hypocrisy surrounding us? Why are 
not giving up these unimaginative 
memberships of this Afro-Asian group 
which is a so-caUed non-aligned 
group? How long can we carry on 
with this non-aHgned group business? 
What type of no-alignment have we? 

On 25th Augu'St there was a report 
in the New China News Agency that 
the U.A.R. representative Mr. Tourky 
was hobnobbing with the Chinese and 
because he was a Mohammedan. some 
Mohammedans of Chinese origin were 
also called in. He was given a big 
banquet and then all came together 
and in the same fa~ion they said, 
Mishri-Chini bhai bhai, as we had a 
slogan Hindi-Chini bhai bhai, and they 
did not like at the bottom of our 

heart. We unneces',arily embroiled 
ourselves in a situation on Israel. 
Where are we being led by this? 
VI> hat is this Afro-Asian qur.stion after 
all? Who are our f.riends in the 
Afro-Asian nation;? We committed 
an initial mistak~ in not being very 
strong when the question of Indians 
in Bunna arose. 125 years ago, the 
Indians had gone there, settled there, 
established there and had developed 
that country with their sweat, with 
their labour, with their bl'loci. and 
these people were dri·ven out and we 
kept quiet. I wrote a letter to our 
present Foreign Minister on this 
matter. When he went to Burma, he 
made a statement that we were not 
discriminated against. r am sorry to 
tell him that not only have Indians 
been discriminated against, but I have 
got figures here with me, and I have 
personal knowledge of the fact that 
we have been di,criminated against 
in the treatment meted out to us. 
When the British companies were 
nationalised, for instance, the Irra-
waddy Flotilla Co., the Rangoon Elec-
tric and Tramway Supply Co., the 
Burma Oil Co .. the Indo-Burma PE'tro-
leum Co., etc.. were all a]1owed to 
transfer their compensation in sterling 
to England. Did the Burmese Gov-
ernment allow us to do that when the 
Indian companies lik~ Soortee Bara 
Bazaar Co. Ltd.. the Pazaudaung 
Bazaar Co., Ltd., the Kemmendine 
Bazaar Co. Ltd., the Bogale Bazaar 
Co. Ltd., and the Rangoon Iron Bazaar 
Co. Ltd. etc. were liquidated? Not 
one paisa ha's been paid to us. When 
the whole of the Kyanktaga grant 
was taken away, when 90 per cent of 
our people from U.P. who were resid-
ing there had been uprooted, was 
anything paid to us? When the 
question of compensation arises in 
regard to them, we are only swallow-
ing the bitter pill. And seeing that 
we are swallowing the bitter pill. 
everyone ha·s learnt a lesson from this. 
Even a small nation like Ceylon has 
learnt the lesson and has tried to 
drive out 5: 25 lakhs of people of 
Tndian origin from Ceylon. Again. 
what is our position in J·amaica? What 
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is the position in British Guiana? And 
what is our position in Trinidad? 
Have we studied these problems? 
Have we sent emissaries to study these 
problems? Have we done anything 
to develop cultural relations with 
these countries? Have we tried to do 
anything to protect the interests of the 
people of Indian origin in these coun-
tries? No, we have not done anything 
at all. Why have we not done it? We 
have not done it because of a weak-
kneed policy that we have been fol-
lowing all along. It is time for us to 
cry a halt to this weak-kneed policy. 

People have said that because of 
the Chinese making a bomb and 
exploding it, science has advanced. I 
would submit that science has advanc-
ed everywhere; and science will 
advance everywhere, not because of 
China making a bomb; the bomb was 
discovered long ago, and the fact that 
if hydrogen and oxygen were com-
bined, they would produce water was 
discovered long ago. What is that 
has been newly disco~'ered? What is 
it that has been done by Ohina? The 
only thing that has happened now is 
that a weapon of destruction is in the 
hands of China. A terror that is 
hanging On our heads is there. The 
sword of' Damocles has been brought 
over our head. Are we going to meet 
it? Are we going to do something to 
meet this menace? When I am saying 
this, I do not mean thereby that we 
shOUld destroy all chances of friend· 
ship with that country. If at any time 
China changes her policy and wants 
to come and shake hands with us, 
certainly, let Uil shake 'hands with 
them. But let us follow the path of 
Sardar Vallabhbhai Patel, namely 
'Ahimsa for Ahimsa'. that i~, ahimso 
only for those who believe in ahimsa. 
but weapon for weapon; let us believe 
in and follow this policy 'Weapon for 
weapon; if you hit me with a weapon. 
I shall also hit you with a weapon'. 

Dr. M. S. ABey: Shathe Saatyam. 

Shrl U. M. Trivedi: How long are 
we going to tolerate this position? 

OUr .foreign policy must ... be dictated 
by this very consideration namely the 
effect that has been produced On the 
world by China by this atomic explo-
sion. Let us consider the question in 
these terms. In A3ia there are two 
giants; one of them is India and the 
other is China. If One giant grows 
and the other remains a dwarf. cer-
tainly, the dwarf will be killed, and 
there will be no time for the dwarf 
to arm hi:nself. 

Shri C. K. Bhattacharyya: One is 
a sura and the other is an asura. 

Shri U. M. Trivedi: It is not the 
sura who succeeds, but it is always 
the asuros who succeed and the sura 
dies. This is what has happened in 
the whole world. All barbaric races 
have destroyed civilised nations. The 
Romans were killed because they had 
become civilised. 

Shri C. K. Bhattacharyya: It was 
the suras who won ultimately. 

The Minister of Transport (Shri 
Raj Bahadur): Ultimately, it was the 
suras who succeeded. 

Shri Bade (Khargone): All the 
Gods gave weapons to Shakti for 
killing Ravana and the other demons. 

Shri U. M. Trivedi: I shall now 
come to the question before us. We 
have to consider the question whether 
in the face of this atomic 
blast, whiCh has been referred to as 
the Lop Nor incident, so to say, we 
should still remain in the same posi-
tion in which we were. Are we going 
to sit passive? Are We going to sit 
idle saying 'Nothing doing; people 
will come to our rescue.'? Who is 
going to come to your rescue? Who 
do you envisage would come to your 
rescue? Supposing China attacks us, 
who is going to come to our rescue? 
Not one country came to the rescue 
of the Tibetans when they were kill-
ed. Did anyone try to come to the 
rescue of the Tibetan.? So, the 
terror is there. and nobody wants to 
put himself into this trouble. Again. 
who ran to the rescue of Hungary 
when Hungary was raped? Did any-
one run to its rescue? No. It is only 



International NOVEMBER 24, 1964 Situation 1514 

[Shri U. M. Trivedi] 
when a civilised nation does a parti-
cular thing that other nations run to 
its rescue. But when a barbarous 
nation does it, nobody runs to the 
rescue of the civilised nation, and 
nobody wants to give any help also. 
-So, it is for us to study history and 
learn the lessons. Let us study the 
history of China, for instance. Let 
Us not go On merely saying 'Hindi-
Chini bhai-bhai; we have always lived 
together for innumerable years'. How 
have we lived together for innume-
rable years? We have lived together 
because the Himalayas had saved us 
all along. But we feel now that the 
Himalayas cannot save us any longer. 
So, we mu~t face the facts. Have we 
donp anything at all even to get 
back the territory that China has 
occupied? No, We are just sitting 
tight. Can this policy help us? Can 
this weak-kneed policy ",contain us 
even where We are? 

Again, let us look at Pakistan. 
What is Pakistan doing? Our Foreign 
Minister, and a very sweet gentleman 
at that. talks very nicely. But with 
all his nice talks, have we progressed? 
The moment he turns his back, abuses 
are showered on us. The moment his 
back turns, our men are killed; our 
men are kidnapped, and our men are 
taken away. No reports are available 
to us even about how many of them 
have been taken away; even up to date 
we are only fumbling; we think that 
nine men have gone away, but we do 
not know the exact nosition. The 
.. arne thing happened- when Col. 
Bha,ttacoharya was taken away. He 
was seized in our territory and then 
taken away to Pakistan and imprison-
ed there, and now he has come back. 
What haVe we done to retaliate? We 
know openly what the Pakistan Gov-
ernment is doing. It is training the 
Nagas. For whom and against whom? 
To whom are we giving shelter? We 
are negotiatine; with Mr. Phizo. and 
we are negotiating with Rev. Michael 
Scott. What for? We are doine; it 
iu~t to show that we are a very pious 
people. Each one of us is a pious 

person; and every religion teach;' 
the same golden rule. namely 'Do 
unto others what you ·ought to be 
done by'. That golden rule prevails 
In every religion, and that golden rule 
covers all your Panchsheel and other 
things. 

An Hon. Member: Naheen. 

Shri U. M. Trivedi: But are they 
going to do that to us? They want 
to do harm to us, and yet we feel that 
we should sit and talk to them. I 
would submit that that is not possi-
ble; it might be pOl sible between two 
neighbours behaving in a neighbourly 
manner, without arms or anything of 
that kind. Even in ordinary day-to-
day life, it is not possible to have talks 
with one who wants to do us harm; 
it is not possible to a greater extent 
where the question of the sovereignt.y 
O.r a country is concerned, where the 
question of a nation is concerned. 

In this world, as it is now shaping, 
ideological thinking has gone away. 
and national thinking has reappeared 
on the 'scene, that is, the principle of 
each natiOn unto itself; iust as there 
is the principle of each man to himself 
and each family unto itself, likewise, 
today the theory in the world is that 
'each nation unto itself'. And every 
nation is trying to practise this prin-
ciple. Russia may not come to the 
rescue of China. But Russia will 
certainly not come to our rescl,le -also. 
So, what are we to do? We should 
have friendship with those who are 
prepared to extend their friendship 
to us, and who are thinking in the 
same manner as we do. We are living 
In a particular type of democracy; ;we 
haVe developed a particular type of 
democracy, and we believe in a parti-
cular type of democr.!!cy; we do not 
believe in comml,lnislIl; we do not 
believe in toWitariani~. When that 
is the position, who are the people 
whom We can approach. and who will 
be of the same feather as we? We 
have to keep company only with those 
countries. I do not say that we 
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anybody. That theory of the British 
will go. It is the British who had 
reduced Us to this position and depriv-
ed Us of all OUr arms. It is the 
unlicensed burglar and thief and 
robber who shoots yOU. He will shoot 
you notwithstanding that he holds no 
licence from the Government. And 
you and I, holding a licence, are not 
going to shoot anybody. There~ore 
this mental control our country can 
exercise and yOU can exercbe. We can have the atomic weapon. not for 
the purpose of destruction, but for the 
purpose of terror meeting terror. It is 
neces>ary that terror must be there. If 
the deterrent of the terror was not 
available to Mr. Kennedy tragedy 
would have happened in Cuba. Both 
ways it has served the purpose: Ame-
rica has agreed not to disturb Cuba. 
and Russia has agreed not to use the 
missiles there. Therefore, this terror 
hios balanced the power and the 
situation. 

It is necessary that we must have it. 
do not want to destroy any China-

man. I do not have absolutely any 
such idea, nor do you have any such 
idea. But yet it is essential that we 
must have this weapon. And money 
is no consideration. What considera-
tion is there for money when crores 
and crores of rupees are swallowed 
'by hundreds and hundreds of engi-
1'1#!ers in a corrupt manner? It is no 
use crying over it. We can easily 
spend money honestly for the purpose 
of serving our country. 

The conduct of our foreign policy 
. must be guided by prudence and great 
sobriety. Even then it must not be 
under-guarded. It must be fully gir-
ded by maintaining strength. Unless 
we have strength, nobody is going to 
accept our friendship and nobody is 
going to seek our friendship. It is our 
strength which will dictate, and people 
are waiting. Foreign countries are 
waiting for our strength. Our whole 

. prestige has been put down at the low-
est ebb on account of this atomic ex-
plosion that has taken place. Sir, it 

is high time that we rose to the occa-
sion and met this challenge. It is not 
necessary that we should go on cal-
culating in terms of rupees, annas 
and pies. It is better for us to say and 
realize that not one Bhabha will suf-
fice but we would require forty 
Bhabhas (An Hon. Member: Ex-
perts) to come in our country and 
develop this atomic weapon thai i;; 
necessary. 

One last word I will say, Sir, aud 
that is this. Let the country be saved 
from our independent Chinese lobbies; 
but let you also be saved from the 
Chinese lobby that you have. 

Shri V. B. Gandhi (Bombay Centra' 
South): Mr. Deputy-Speaker, Sir, .11-
most every speaker who spoke today 
and yesterday in this House empha-
sised two recent developments, name-
ly, the Chinese explosion of an atomic 
bomb and also, secondly, the deposition 
of Mr. Khruschev from the office 0: 
,power in Russia. This morning'., 
newspapers have come out with head-
lines, saying that the debate in Par-
liament on international affairs wa, 
dominated by the atomic bomb. That 
is as It should have been, because. 
after aU, this is a very important 
development, this development of the 
Chinese bomb. 

The deposition of Mr. Khruschev ii. 
Russia a few weeks ago has aver. 
great significance for India. It is alsQ 
bound to have very grave consequen-
ces to India and to other countries. in 
Asia. We can say that one consequ-
ence of the deposition of Mr, Khrus-
chev was that Mr. Chou En-lai was 
able to go to Moscow to attend the 
Forty-seventh anniversary celebra-
tions of the communist party. A thing' 
like that-of course Mr. Chou En-Iai 
was invited to the meeting in Mos-
COW-but a development of this kind 
would have been unthinkable in M,·. 
Khruschev's regime. And Mr. Chon 
En-lai having gone to Moscow and 
having stayed there for almost a we .. k. 
it was only to be expected that the 



1519 International AGR.'\HAYANA 3, 1886 (SAKA) Situation 

relations between the two countries, 
Russia and China, would not remain 
the same that they were before Mr. 
Chou-En-lai's visit to Moscow. It was 
only to be expected that something 
will happen, some change would take 
place. As a matter of fact, there were 
several meetings between Mr. Chou 
En-lai and Mr. Brezhnev and Mr. 
Kosygin. 

Now, we know that these two big 
communist powers have been confront-
ing each other over a number of years 
and it is only natural to expect that 
they could not continue to do that 
indefinitely. Thcy could not do it 
without the risk of colliding some-
where and somehow. This realisation 
has eome to the Russian hierarchy; 
they also knew that unless something 
was done to remove Mr. Khruschev 
from his office of power,-Mr. Khrus-
chev who had some kind of an obses-
sion about Chinese intransigence 
-no improvement could take place 
in the relations between the two coun-
tries. So Mr. K;hruschev was removed 
and we find that the new men who 
took office after him have lost no time 
in coming to talking terms with the 
Chinese. 

Now it is too much to expect of 
course that in these talks they would 
be able to patch up all their differen-
ces. Perhaps that might not be possi-
ble ever. Some differences :Ire bound 
to remain because they are of a fun-
damental character. But what is im-
portant is the fact that these two, the 
Chinese and the Russians have met 
and talked. That is something which 
would not have happened in the 
Khruschev era. It is too early to assess 
the results of the talks. However, one 
thing is clear, that on both sides there 
has been a new desire to come closer, 
a new desire for rapprochement. 

We also hear reports that as the ~e­
suIt of th2se meetings in Mescow, the 
Russians have already resumed somt: 
kind of token economic aid. We hear 
that a hydroelectric power unit of 

. 20,000 kw. which had been built for 

the Chinese three years ago, before 
the feud started, has now been de-
cided to be sent to China. 

What we are really concerned with 
here today is: what shall be our atti-
tude towards these developments? How 
shall we react to these developments? 
Shall we welcome them? It is not 
possible to say off-hand what exact'y 
our attitude -and reaction should be, 
but we can say one thing, that we 
need not OPPOSe these developments, 
even if we could oppose them. Our 
attitude should be one of wait and 
watch, shOuld be one of trying to 
understand and making a. correct '15-
sessment. But certainly we should not 
oppose these developments, for after 
all, there is such a thing as a I')ng-
term goal in our internation?! policies. 
And one of those goals will be that 
some day We hoPe to bring China into 
the fold of polite society, SOCiety Which 
recognises international responsibili-
ties. 

About this Chinese atom bomb. what 
kind of view shall we take? We in 
India consider ourselves a mature 
people, politically mature, and we 
are not in the habit of succumbing to 
the instant, momentary reaction that 
we may have on any particular 3ub-
jec!. These are very grave issues and 
requir~ grave decisions. And these 
decisions have to be taken deliberate-
ly after taking a full and long-term 
view, lest we are overwhelmed by 
our own momentary rzactions. 

Now we can see that after all, there 
is a process started already between 
the relations Of Russia and China, a 
process of unfreezing, a process Of a 
certain amount of thawing; but that 
should not lead Us to the other ex-
treme conclusion, that the road to an 
understanding between these two 
countries is all smooth and has no im-
pediments. Impediments there cer-
tainly are present, and what is going 
to happen is not exactly a meeting 
of minds between these two countries 
or the leaders of these two countries. 
That would be reading too much into 
these developments. But as I said, 
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we need not oppose any 
rapprochement between 
countries. 

progressive 
these two 

What shall we think about this nu-
clear adventure of China by explod-
ing an atom bomb? We need not 
think much about it. It was really 
intended to impress. We, of course, 
are not such nO'Vices in this business 
Clf atomic power. We know that ato-
mic power to be effective has to have a 
strong industrial base, a good, well-
established economy; it certainly can-
not be sustained in an economy, in a 
country where we have vast numbers 
of people having a hand-to-mouth 
existence, such as we know there still 
are today in China. 

We need not change our convictions 
on this question of the atomic bomb. 
We still should continue to have our 
faith in collective security and in such 
organisations as the United Nations. 
We know that China will not under-
take any rash adventure. We know 
it from experience. Competent obser-
vers, who have studied the interna-
tional situ~tion, also have supported 
the idea that China knows too well 
that any adventure with the atomic 
bomb will bring swift and instant re-
taliation. I need not spell out the 
directions from which such certain re-
taliation will come. Also. if we study 
the events of the last few years, we 
know that China is not really as fool-
ish as sometimes its actions make us 
believe, or make it appear. China 
has been cautious. For instance, there 
are these islands of Quemoy and 
Matsu; they have been there, and 
China has not yet dared to take any 
untoward action. Also, take our own 
experience of aggression against our 
borders. China has desisted from pres-
sing its advantage. That only shows 
that China is not as rash as it is made 
to appear. 

Shri Manobaran (Madras South): I 
rise to speak on bohalf of my party, 
the DMK. I shall stick to a particu-

lar issue, the problem that has been 
engaging the attention of the country, 
i.e., the Indo-Ceylon Agreement. 

I think it is an important issue, a 
problem beyond the horizon of party 
politics. I request all the Members of 
this House to carefully consider this 
issue objectively and come to a con-
clusion. 

Yesterday our External Affairs Min-
ister talked much about the Indo-Cey-
lon Agreement, or the agreement bet-
ween the Prime Minister of Ceylon 
and her counterpart in India. The 
arguments advanced and the points 
raised by our External Affairs Minis-
ter did not satisfy me. After having 
heard his speech fully, I think he can 
be a fitting Minister of External 
Affairs to the Government of Ceylon 
rather than to the Government of 
India. He simply advocated the case 
of Ceylon and the Ceylonese Govern-
ment. 

This agreement, I want to say at the 
outset, is not acceptable to the people 
of this country. This agreement can 
never be final, and shOUld not be fina\. 

In the past we have had several 
negotiations and agreements. The first 
was Sir Girija Shankar Bajpai's dele-
gation; then in 1939, the late Prime 
Minister, Pandit Nehru, visited Cey-
lon for this purpose; in 1946-47 a lot 
of correspondence took place between 
Stephen Senanayake and Mr. Nehru 
in 1953 he met Dudley Senanayake 
and talked with him during the Com-
monwealth Conference; in 1954, two 
conferences were held in Delhi with 
Sir John Kotelawala. The -conference 
witnessed the participation of opposi-
tion leaders like the late Mr. Bandara-
naike and Indian representatives like 
Mr. Tondaman and Mr. Aziz. Since 
then, conferences at the official level 
were also held by th~ end of 1963. AIl 
these conferences did not and could 
not produce any effect, except the 1954 
conference where an agreement was 
reached and signed by the parties. Why 
did that agreement fail? Why was 
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this new agreement reached? That is 
my question. 

I want to know from the External 
Affairs Minister whether it is a fact 
that the 1954 agreement failed be-
cause not only Ceylon did nol follow 
the spirit Of the agreement but re-
jected applications indiscriminately. 
Out of 8-112 lakhs applications, only 
1,60,000 were ·given citizenship. The 
Government of Ceylon evicted people 
who were registered as In1ian citizens, 
who, according to the agreement, were 
entitled to employment till 55 years of 
age. 

I want a straight answer from the 
External Affairs Minister to this ques-
tion also whether the Indian High 
Commissioner at that time protested 
to the Ceylon Government, and there 
were talks on the subject as a result 
of which Ceylon agreed not to evict 
such people; then again, the Ceylon 
Government broke that agreement, and 
when the Indian High Commissioner 
wanted the Ceylon Government to 
give it in writing that the people re-
gistered as Indian nationals in Ceylon 
would not be thrown out of employ-
ment, the Ceylon Government did not 
do so, and the Indian High COmmis-
sioner stopped registering Indian aP-
plicants. Let the Prime Minister or 
the External Affairs Minister reply to 
this specific question. 
lU5 hrs. 

[MR. SPEAxER in the Chair] 
Further, our External Affairs Min-

ister yesterday, I think, deliberately 
confused the House, and got himself 
confused, regarding the Stateless per-
sons and the like. Our late Prime 
Minister categorically said: 

"Our responsibility is in regard 
to those who were registered as 
Indian nationals. Regarding the 
Stateless, it is not our considera-
tion. It is the duty of the Ceylon 
Government to look after them." 

This has been the consistent policy of 
the Government of India for the past 

so many years, of our late Prime 
Minister till his demise, and the 
Shastri Government has been saying 
that they are following closery the 
policy of the late Prime Minister, but 
I think it is a clear departure from 
Uutt stand. 

We have reopened this agreement. 
why? Because Ceylon has been 
threatening us. Ceylon threatened the 
Government of India, why?-because 
the Ceylon Government knows that 
the Government of India can be easily 
threatened, because the Burma Gov-
ernment threatened it, with the result 
that we have three lakhs of repatri-
ates. In the street.~ of Colombo it is 
common talk that the Government of 
India understands only one language, 
that is the language of the fist. It is 
a sorrowful state of things that we the 
people of India have to stomach. 

It is well known that when our Fore-
ign Minister visited Ceylon two 
months ago, the Government of that 
tiny island told him that if there was 
no agreement, agreeable to the Gov-
ernment of Ceylon, Ceylon would be 
compelled to take firm action like 
Burma, and in the recent talks that 
were held in Delhi, the very same 
threat might have been used by the 
Government of Ceylon. 

The new talks were agreed to by the 
Government of India because the 
Shastri Government is suffering from 
a Psychosis of fear. I can understand 
our being anxious to have a settle-
ment, but what is the character of the 
agreement that has been reached? Does 
it make any sense if we look at it very 
sincerely and analytically? 

The framework of the 1954 agree-
ment is that both Governments should 
register applicants for their respecti ve 
citizenships according to their laws. 
but now we have accepted the figure 
of 5,25,000. How are we going to 
reach that figure? Yesterday, our 
External Affairs Minister said some-
thing in general about the agreement; 
he refused to enter into the salient 
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features of the agreE!lJlent, and how 
we are going to reach the figure. What 
is the basis on which we are going to 
register and reach this figure of 
5,25,OOO? What are the principles 
which will determine whether a man 
1s an Indian citizen or a Ceylon citi-
zen? Should we go on revising our 
formula to reach this mysterious figure 
of 5,25.000? 

I say the Government of Czylon is 
committed· openly to sending away all 
the Indians from the soil of Ceylon, 
because, I would like to remind the 
House of what the late Mr. Bandara-
naike once said in the Parliament of 
Ceylon, namely, "I shall die a happy 
man when the last Indian leaves this 
shore", 

Shri Nambiar: But he died before 
the last Indian was sent out. 

Shri Manoharan: Let us not forget 
that the present Prime Minister is the 
wife of the late Prime Minister Ban-
daranaike. 

15 hrs. 

It is· true that we have accepted 
5,25,000, it is equally true that they 
bave accepted to take 3 lakhs of peo-
ple, but the proof of the pudding is 
in the eating. It is going to take Cey-
lon 15 years more to take these peo-
ple as Ceylon citizens. Are all these 
years they are already in Ceylon not 
enough to get citizenship rights? Cey-
lon can implement this agreement in 
such a way that these figures can be-
come a mockery. For instance, it 
can include among the 5.25 lakhs those 
who want to sial' in Ceylon and in-
elude among the three lakhs those 
who do not wish to stay in 
Ceylon. The result will bee that 
5.25 lakhs will rome' away under 
pressure and the bulk of the 
three lakhs will come away volun-
tarily. What is the meaning of this 
5.25 lakhs aDd 3 lakhs. I know the 
Government has a ready-made ans-
wer: the agreement is going to be 
implemented by a joint committee. I 

want to tell the House that soon after 
the Indian and Pakistani citizenship 
Act was signed in 1949, our· High Com-
missioner in Ceylon, Mr. V. V. Girt 
offered to help the people of Indian 
origin to fill in applications for Ceylon 
citizenship. I saw Mr. Giri sitting in 
the Central Hall yesterday and if 
Mr. Shastri or our Foreign Minister 
likes, they can consult him. Then the 
Ceylon Government simt a diplomatic 
protest to New Delhi saying that the 
High Commissioner was interfering 
with the internal affairs of Ceylon. 
Does our Foreign Minister think that 
our 'members in the joint committee 
will be able to do anything which does 
not please the Ceylon Government? 
Let Us see how the Ceylon Government 
implemented the spirit of the agree-
ment signed just a month ago. Em-
ployees who are of Indian origin work-
ing in firms were asked to quit ser-
vice. An announcement has been 
made about the creation of a separate 
electorate for the Indian citizens. Is 
this the way to honour the agreement 
signed in good faith? The ink has not 
dried before Ceylon has started to show 
what a rotten paper it is. Let us see 
the psychology behind this proposal. 
A Ceylon Indian leader when he was 
in Madras recently told me that even 
now there are small numbers of In-
dian voters in the estate areas in some 
.constituencies. They can tilt the 
balance with their marginal votes in 
favour of one candidate or another. 
The Ceylon Government has discov-
ered a devise for this: PUt them In 
separate electoral registers: the prob-
lem is solved. Their Cry will be a 
cry in the wilderness. The Apartheid 
policy is formulated and the policy of 
segregation is finalised. Mr. Speaker, 
I want to make it clear that we are 
completely fooled to go into this agree-
ment and we have proved ourselves to 
be little children in diplomacy. I take 
my hat off-to USe an English expres-
sion-to the Prime Minister of Ceylon 
for her diplomatic skill. She is the 
victor and Shastri is the vanquished. 
Mr. Shastri himself has confessed that 
she is a tough lady to dev with and 
she has proved herself tl1 lie a tough 
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lady. After this agreement, she was 
given an enthusiastic welcome at the 
Ceylon airport; she is the· hero, suc-
cessful hero or the drama .... (An Han. 
Member: Heroine). In a statement 
issued on her arrivai at Colombo, 
Mrs. Bandaranaike said this much: 

"The Indian Government has for 
the first time recognised its obli-
gations to this category of persons 
irrespective of their wishes." 

Mr. Speaker, I request you to note: 
. 'irrespective of their wishes". We 
have undertaken this respcru:ibility, 
Irrespective of the wishes ot the 
people in Ceylon, which the latc 
Prime Minister refused to undertak.e. 
I want to ask you, Sir, whether these 
wisermen sitting here are wiser· than 
the late Prime Minister. I say "shame" 
to those people for their failure not to 
c1nderstand the implications of the 
agreement they have signed: Permit 
me to offer my strong condemnation 
to these chicken-hearted men. 
Excuse me for saying so. Did the 
Government of India do anything to 
ascertain the wishes of hundreds of 
thousands of innocent people who 
had known no other place except 
their tea estate? Torn from their 
roots, their language, culture, climate 
and food they are ioing to be thrown 
into Dandakaranya, Rajasthan and 
other places. I want to ask you, Sir, 
in all humility: what harm lhese 
people have done to merit this punish-
ment at the hands of this Government? 
And to the eternal shame 'Of Tamil-
nad, I regret to say, one of my 
countrymen, the Minister .of the 
Madras Government, Mr. Ramaiah. 
was a signa!Ory to this agreement or 
a party to this criminal document. 
The Government had no right to do 
this. I was told in the mornini( that 
Mr. Ramaiah has given a note of 
dissent to this particular document 
that has not been made public so 
far. If it is so, it is the duly of the 
Government of India to circulate 
that note to the people of this 
country and I hope the han. Minister 
will clarify thiI. 

Shri Swaran SiDCh: There is net 
note of dissent by Mr. Ramaiab. 

Shri Nambiar: No protest? 

Shri Swaran SiD&'h: There is no 
note of protest either. 

Shri Manoharan: Thank you. The 
Government of India has no right, 
legal or moral, to do anything except 
as a f~iendly mediating country to 
help the two parties in Ceylon to 
reach a peaceful settlement. Forget 
not, Sir, the bungling of the Gov-
ernment of India in regard to 
settlers in Burma has strengthened 
the hands of Mrs. Bandaranaike. In 
conclusion, I request the Government 
to consider this and see that justice is 
done. My only request to the Govern-
ment is to scrap the document 
because the Ceylon Government has 
already treacherously repudiated it. 
If the Government of India feels it 
is impossible to do so, I request them 
to leave this matter to the people of 
Indian origin in Ceylon. Let them 
not forget that the people of Indian 
origin in Ceylon are not cowards as 
these people here are; in no time 
they can paralyse the economy of the 
Government of Ceylon. Therefore, 
leave it to the people to decide or 
scrap the document in view of the 
fact that the Government of Ceylon 
had already repudiated the agree-
ment. You should try to give life to 
the Nehru-Kotelawala pact reached 
in 1954. I wish that the External 
Affairs Minister and the Prime Min-
ister should consider over this 
matter and give those people their 
fundamental rights. Failing this, time 
will give correct punishment to the 
people who have simply killed and 
slain the rights of the peolpe of Indiar 
origin in a cO\lntry where they are 
expecting some help from their 
country of origin. 

8hrl Bakar All Mirza (WarrangalJ: 
Mr. Speaker, there have been great 
changes in recent times and our 
Foreign Minister had already indi-
cated all those things; he referred to 
our approach and the loss of a great 
man at home. Through aU these 
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changes, our foreign policy has conti-
nued to be the same. It is not because 
of its rigidity, because non-alrgnmEmt 
stresses that every problem that 
faces the country is decided on merits. 
So, rigidity is not in its character. It 
has succeeded because of its flexi-
bility, because of the correctness of 
the Nehru line. 

Some people quoted Izrael and 
asked, "Is that non-alignment? Why 
Izrael is treated in one way and 
other countries in another way." May 
I ask them, do they consider fue United 
States of America aligned or non-
aligned? Surely, they are aligned. In 
the Geneva agreement Over Laos, was 
not China a signatory along with the 
United States of America? Was that 
not a recognIti'on, de jure and de 
jacto, of the Chinese Government. I 
ask, is that alignment? Sir, when you 
test a policy, you do not take little 
cases here or there, which for special 
reasons are treated differently. It is 
the broad approach which we have to 
take into account and the broad 
approach is right, because in spite of 
our non-alignment we have received 
economic aid and military aid from 
all parts of the world. That itself is 
its success. 

Of all the recent changes, the One 
that has had a great iinpact on the 
minds of the people in this country 
and especially of this House, is the 
explosion of the atom bomb by 
China. Those who advocate that we 
should do the same stress that after 
all it is a weapon of war and if you 
are preparing for war, it is good that 
you choose the most efficient weap'on, 
and that atom bomb is one of the 
best weapons of the world. That is 
an argument. About the deterrents, 
unless you are prepared to strike 
back, deterrent does next serve as a 
deterrent. Anyway, I am not going 
into that now. My point is, that in this 
approach there is something to be 
said about it. 

Others ask, what about 
The eost varies from Dr. 

the cost. 
Bhaba's 

Rs. 30 lakhs to something like Rs. 50 
crores which perhaps was mentioned 
somewhere by Shri Krishna Menon. 

Shri S, M. Banerjee (Kanpur): 
Dr. Bhaba mentioned Rs. 3 lakhs. 

Shri Bakar Ali Mirza: We are not 
going into the mathematics of it. 
Roughly it is between these two 
extremes. Even if it is Rs. 30 lakhs at' 
Rs. 5 lakhs when we decided \0 reject 
the bomb, were we considering the 
cost of it? Was it the reason why we 
said we would not go in tor atom 
bombs? When we are going to .pend 
thousands of crores of rupe-es on 
defence, We can spend as well $om~ 

money on the atom bomb. There wa.< 
a time when We were capable of hav-
ing an Indian atom bomb but we re-
jected the idea. 

I ask. what about the test ban 
treaty. They say of course the condi-
tions have changed and China h'3 
dropped the atom bomb and so we 
should also change and be preparea 
to meet that situation. I say that 
approach is not correct. In 1958 China 
got the first reactor from Soviet 
Russia, and there was a group of 
peop1e-thc General Electric Corpo-
ration-who made a study in 1959. In 
1960 their report was published in 
which they said that China wa' 
capable of and would explode;; 
bomb in 1963 and was capable of and· 
could have a stockpile by 1966. 
There were other American experts 
on Chinese affairs, who gave a 
different date, and every chancery in 
the world knew that China was pre-
paring and would explode a bomb. 
So, we also knew. I think the Prime 
Minister himself said once or twice 
that China might have an atom bomb. 
Knowing that, we came to an agree-
ment which is known as the test ban 
treaty. Surely, if this thing was 
known, if these gentlemen who want 
us to have the atom bomb now, should 
have advised us then. that we should 
not sign the test ban treaty and that 
we should go ahead with the manu-
facture of the bomb. This reflex action 
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philosophy will lead us nowhere. The 
grasshopper mind is never fruitful. 
That is the consideration. 

But there is one thing that I would 
say about this treaty. Treaty is the 
first .step in the process of complete 
disarmament. If that first step is not 
followed by other steps, then this 
treaty has no value. For that I would 
like to stress that a time will come 
when these signatories themselves, 
apart from China having a bomb or 
not, will begin to say that we are only 
ensuring the capacity for the nuclear 
powers to destroy the world and at 
the same time ensuring our own 
vulnerability to this attack. That is 
an untenable position. So, these 
signatories should bring about 
collective pressure on the nuclear 
powers that if this trea ty is to stand, 
they must also stop producing nuclear 
armaments. On the other hand, there 
have been underground tests. Why 
should the rest of the world follow 
a particular course, while the others 
who have got the power and also 
the advantage should continue without 
any hindrance or without any com-
ment or without any criticism? This 
is also not right. 

Shri Nath Pai and I think Shri 
Frank Anthony said that China did 
not care for world opinion and did 
not listen to the Cairo Conference's 
advice and is not reliable; that you 
cannot trust her and her actions arid 
so on. Was world opinion in favour ot 
the test by the United States Df 
America and the Soviet Union? The 
world opinion was against that also. 
To be fair to China, China never 
accepted this theory: Mao Tse-tung's 
belief and philosophy is that power 
comes from the mouth of the gun. 
He has also always declared that 
war is a policy, and he was surely 
preparing. You cannot blame him 
for that. 

The other argument is that China 
is not reliable and it may attack India 
and other countries and make them 
communist and conquer and expand 
and all that. I would like to bring to 
the notice of this House a historical 
fact. When France, because of Viet 
Nam was in difficulties, asked for aid 

from the United States of America 
the late John F'oster Dulles offered 
twice, atom bombs to George Bidault, 
but the former French Foreign Min-
ister refused to use them in Viet 
Nam. I ask my friend in the American 
lobby, is that an act witli which you 
can say that it is not the exact 
parallel with what yOU are expecting 
from China. If you have got any 
doubt, you can refer to the Life of 
Dulles by Drummond and' Coblenz. 
This is a fact. France did not accept 
it, though she was in great difficulty. 
It preferred to give Viet Nam to the 
Viet Namese rather than have it 
with the use of atomic bombs. Why? 
because France knew, as the whole 
world knows, that one atomic bomb 
dropped anywhere in the world will 
le~d to a major world war. For, 
neIther the Soviet Union nor the 
United States of America or any 
country in the world can tolerate the 
uSe of bomb 'by any one because of 
the doctrine of self-preservation. 

After saying that, I would also tell 
this House that after all, the atom 
bomb is not an unmixed evil. 
Historians say that there would have 
been no French Revolution or Ameri-
can Revolution or Russian Revolution 
if there was no gun powder. It is 
not only an instrument of destruction 
but it has also widened in its &wn wa; 
the boundaries of human liberty and 
progress. We are too near the event 
Of the atom bomb to realise its 
effects, the political impact it will have 
on the minds of the people Of the 
world. Some things are already evi-
dent. It has not only made possible 
the control of outer gp8ce, but apart 
from that, the world has come to 
realise that and physical force is a 
thing which can be a solvent for in-
ternational problems. It has proved 
the inefficacy of physical force. 

What gain has any country in the 
world got from the atom bomb? Has 
it helped France in Viet-Nam or 
Algiers? Has it helped Great Britain 
in Suez or Cyprus? Has it helped the 
USA anywhere in this wide world? 
This is only a terror. China said that 
it is a paper tiger. Because China has 
exploded one atom bomb, we are 
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making a paper' tiger a real tiger. 
That is not the correct approach. This 
atom bomb has become the Achilles 
heel of big powers. If there was no 
atom bomb the USA and Soviet 
Union would have had a greater con-
trol of the world than they have with 
the possession of the atom bomb. 

What was the secret of the success 
of the small countries? They had no 
arms. My friends on the other side 
mock a1> ethical considerations. Wu it 
not the followers of one born in the 
cloister who shook the Roman Empire? 
Was it not the followers of 'the naked 
fakir' who shook another empire? All 
those countries had no anns, no 
strength, no organisation, but still it 
was the ideal, the spirit, that moved 
them, that made powerful arms abso-
lutely useless. 

We have already demonstrated that 
in India, with our faith in demo-
cracy, we have been able to stem the 
tide of communism. We have kept all 
the fronties free to political thought. 
Compare that with . what physical 
force has done. What has America 
done? 38th Parallel, 17th Parallel, 
Berlin Wall-these are the achieve-
ments of physical forCe of a country 
which has got a whole atomic arsenal 
that too on military lines, politically 
unstable. We, without any arms, haVe 
been able to stem the tide of commu-
nism, because We have belief in a cer-
tain ideal and if we want to check 
communism, We have to do that by 
another bigger ideal. 

1 appeal to this Hause: Do not 
mock at ethical considerations. They 
are more potent than we 'are ready to 
grant. What We require is the natio-
nal will. Are We creating out nation 
in that manner? Have we created a 
nation sO that if one is hurt in Hima-
layas, another feels the pain in Cape 
Commorin? Look at our villages with 
people having less than one acre each 
and facing the cities for employment 
and the upper few having an easy life 
in big cities. Do you require a hydro-
gen bomb to demolish that? You have 
to' build a fortress so that when any 
aggressive power in the world comes. 
it ,meets 450 million ~rillas. 

So, I believe Pandit Jawaharlal 
Nehru was right in discarding the 
bomb. I do not want to lean on him, 
because that is dangerous, because 
onCe yoU do that, you have dogmas 
deviationism, revisionism, etc. Shastriji 
is right when he says that he will 
have to make a decision himself and 
rely on his own brain power. There 
is a Russian proverb that you cannot 
fix one man's head on another man's 
shoulders. We have to take decisions 
ourselves and that should be a 
national decision. I personallv 
believe it would be a great mistake if 
We make the atom bomb. Before 
we take the decison, We must J:ie 
honest to ourselves. and will say 
that even if a country like Pakistan 
gets a bomb either 'by manufacture 
or by borrowing, we will not phange 
our policy. Otherwise, it is better to 
have your bomb straightway ancl not 
wait even for this to happen and then 
to react. No such step should be taken 
because it is a weapon which absoiu-
tely cannot be used and will not be 
used. Today the whole of Asia and 
Africa are a dumping ground fOr all 
the junks from 'the armament manu-
facturers of the world. When we re-
quire machines for production, you 
are importing a machine of destruc-
tion. This is a road which will lead 
you nowhere even if yOU succeed. 
Therefore, I plead with the House 
to discard this bomb. 

Shutriji has taken the rOad of 
peace. He is creating conditions to 
extend the area of peace. If you 
keep that in mind yOU understand his 
approach all the problems of N aga-
land, Cyelon. Stateless people, Pakis-
tan and China. If you extend the area 
of peace, that iiself is a great service. 
Today what Asia and Africa need is 
not atom bomb or military power. 
They want peace to build themselves 
up. If for 20 or 25 years there is 
peace and the Afro-Asian powers 
come to an understanding that they 
will freeze all the frontiers, they 
will build themselves up. India is 
a very big country with 'a big voice. 
It has got a moral .~ and ethical 
approach. I think if we move in that 
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direction, we will make an impact on 
world opinion. 

Shri Kami Sinhji (Bikanerl: Sir, I 
have just returned from a trip of the 
Far East on my way back from Tokyo 
and I stopped O'ler at Burma for 
3 days and saw the difficult condi-
tions in which our Indian people are 
living there. Because of that, I wi!! 
confine my speech very brielly to the 
problems of Indians in Burma. I 
returned home a very unhappy man 
because in the three days I spent in 
Rangoon I had the opportunity of 
meeting quite a few thousand Indian 
-citizens who placed their problems 
before me in the hoPe that I will be 
able to raiSe them before the Parlia-
ment of our country. I gave them 
my assurance t.hat I would do every-
lhing possible to acquaint the hon. 
Minister opposite and my brother 
Members here with the problems 
and difficulties of Indian citizens in 
Burma. 

I would like to say publicly that I 
was told by Our brethern in Burma 
,hat the Indian ambassador there. 
Adm. Katari, was an excellent choice 
and that he is doing a wonderful job 
there trying fo promote Indo-Burmese 
friendship. There has been a slight 
misconception both in Burma and in 
£our own country that a large num-
ber of Indians who have gone across 
to Burma have at some stage or 
other exploited the country they 
visited. During my brief stay, I 
had occasion to visit many institu-
tions like schools and hospitals and 
I was very happy to see that a large 
number of buildings were put up by 
Indians and presented to the insti-
tutions in Burma. Therefore 
it would not be correct to 
say that 1ndians have exploited the 
Burmese. 

One of the most important points 
that not only the Indian Ambassador 
but also, I am sure, the Government 
here and all of us feel, is to prevent 
the panic in the minds Of the Indian 
people there. As you are no doubt 
aware, nationalisation and what is 
now termed as the Burmese way of 
socialism has created a very diftlcult 

situation for our Indians, particularly 
those, about four lakhs, who remain 
now in Burma and who wish to mig-
rate to India. They are in a very 
difficult predicament. I feel that 
some sort of assurance has to be 
given to them to prevent the pan.ic 
that has been caused in their minds. 

While I was there, ·a number of ins-
titutions run by Indians presented 
their problems to me in the hope that 
I would place them before ParlIa-
ment. 1 shall read out their pro-
blems so that I can place them cor-
rectly. The first one is: 

"Facilities for those Indians 
wishing to return to India by pro-
viding adequate shipping space 
and pU!blicising dates of salings 
necessary to prevent panic." 

I believe that the last ship is going 
to sail around the first week of 
December and there are no further 
sailings to help the migration of 
Indians from Burma to India. I 
feel that the Government of India 
should definitely make arrangements 
for more shipping space for at least 
the next twelve months so that there 
will be no panic and the people there 
can migrate in a steady way. 

Secondly, they want: 
"People of Indian origin with 

Burmese naturalisation wishing 
to visit India should be granted 
visas more easily by India." 
The third thing that they have said 

is that fate of the people Of Indian 
origin and who elected Burmese 
citizenship and whOSe husbands or 
wives are still Indian citizens is ex-
tremely pitiable. Many of them have 
sent their wives and children to 
India for educational and other rea-
sons. They have lost their jobs and 
even trade and are una·ble to send 
any money to their dependents Or to 
come to India. Under prevailing im-
migration laws. their wives and ohil-
dren are not allowed entry into 
Burma. If they renounced Burmese 
citizenship they would be aHowed to 
come away to India but they are fac-
ing difficulties in getting Indian pass-

'ports from the Indian Embassy. A 
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solution to this problem calls for a 
higher priority On humanitarian 
grounds and visas should be issued to 
them as heretofore. 

The next point they have mention-
ed is that measures to rehabilitated 
the emigrating Indians must be taken 
simultaneously. Resettlement aid 
should be given to those Indians who 
wish to return to India. They have 
said that this may be done by the 
Centre and the respective States from 
where these people oriiinally hailed. 

Fifthly, they said, a certain amo~t 
of priority to returning Indians In 
trade, agriculture and other vocatio~ 
shoUld be given. For example, In 
Rajasthan a good number of the trad-
ing community could be absorbed for 
the developing industrial complex 
of the State and similarly a good num-
ber of cultivators can find occupa-
tion in agricultural pursuits in the 
Rajasthan Canal area etc. Every State 
may create venues for their quick 
and easy resettlement. 

These. Sir, are breifly the points that 
were raised and I place them before 
the House. Both India and 
Burma are ancient countries, both 
sovereign countries, who have had in 
the past very close cultural ties. and 
I am sure all of us in India are keen 
to see that the friendship that has 
existed over the last few generations 
will continue to exist between the 
people of Burma and India ao that 
the citizens of our country and, for 
that matter, their country can live in 
peace. 

I do feel that of late, due to foreign 
exchange problems that exist in our 
country, not enough Indian people or 
delegations or Members of Parliament 
in a deputation form have been able 
to go across to the countries in the 
far east. I would request the hon. 
Minister to see that there is greater 
movement of delegations and ~ultural 
delegations between India and Burma 
and, for that matter, between other 
far eastern countries also. 

I think it would be a good idea if 
sports teams from India, say, for ins-

tance, in Hockey or Football, are 
allowed to tour the far eastern coun-
tries. As you know. sports is one of 
the biggest ways by which people 
can be bound together in different 
parts of the world. Admittedly, 
foreign exchange restrictions do 
come in the way of sports tealns 
moving round, but I think in the far 
east they shOUld be permitted to 
tour fOr creating greater goodwill 
between our countries. 

Mr. Speak!!!', while I was in the 
far east-that means. Cambodia a!ld 
Burma-I did notice that there was a 
great deal of misunderstanding ~bout 
OUr country and about our fOl'eign 
policy. I feel that there has to be a 
greater effort towards bringing ab"ut 
greater friendship between these 
countries. I am sure the han Minis-
ter across there is conscious' of this 
and everything possible will be clOlle. 

Before I conclude. Sir. I would Iii<e 
to just mention one thing for th" sake 
of my han. friends who perhaps have 
not visited these far east coun tries of 
late. One of the greatest virtues that 
We have in our country is the fact. 
that we are a free country. We have 
learnt to liVe as free people. hui few 
people realise the virtues of a free 
country. One Or two days in the 
far east will convince you that we arC' 
lucky to have got independenee, that 
at least we arc free and we can Jive 
like free human beings in a free 
country. I hope more Indians will 
get an opportunity to visit the far 
eastern countries so that when they 
come back they will realise that they 
can count on OUr blessings as citizens 
of a free country. and India still re-
mains the ·bulwark of freedom against 
countries who do not believe in our 
way of thinking. 

Sir, in the end, I would request the 
hon. Minister, if he would be kind 
enough, to tell us as to what policy 
he wishes to follow with regard to 
the Indians who wish to leave Burma 
now and come back to India so that. 
I am sure,the panic that is orevail-
ing in Burma will be alleviated to 
some extent. 
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Shri Krishna Menon (Bombay City 
North): Mr. Speaker, Sir, in a few 
days from now our Prime Minister 
will be able to take up the visit to 
London and to have conversations 
with the Prime Minister of the United 
Kingdom. Almost at the same time, 
1 suppose, our Minister of External 
Affairs will be leading the delegation 
to the United Nations. I am sure-
speaking for myself ond on behalf of 
the Members of this House-alJ of US 
would want our best wishes to go 
with them in the most emphatic way, 
namely, that they carry tne support 
of this House and of the country in 
regard to the declared policies of ollr 
nation. I say advisedly "OUr nation" 
because while, as should be expected 
from a. democratic assembly, there 
will be voices of dissent, whatever is 
<lllr foreign policy it has had the 
endorsement of this House time after 
time. three times each year for the 
'last so many years, and we cannot 
easily go back upon it wit'hout violat-
ing principles as well as large nwn-
ber of international commitments. 

Having said that-I do not say thIs 
by way of criticism-I must express 
my regret that the Minister of Ex-
ternal affairs has not been able to 
t£'ll us about the situation that he 
would be facing at the United Na-
tions. I want to say in alI conscience, 
and I feel very much concerned about 
it, that in a sense it is more proxi-
mate than even the menace of the 
atom bomb-I say proximate, I do 
not say serious-because the United 
Nations faces a crisis today, and un-
lcss the countries. whether committed 
Or not either way, act with wis-
dom, act with tact and, what is more, 
with initiative,it is likely that the 
United Nations may face probably the 
most serious crisis in its history 
during the last twenty years and it 
may lead to a break-up. 

I have no desire to go into the 
merits of this question caUed the 
"United Nations Levy". But both 
sides, whatever the rights or wrongs 
are, are too heavily committed, for 
each one of them has brought a con-
flict and it is quite unlikely and in 
fact it is impossible, whether they 

would resile. Therefore, as have 
been .the traditiOllS of the Assembly 
in the past, we have £0 find an way-
I do not say this nation alone-where 
this con1lict does not take place. In this 
only hope for the sustenance of such 
counsels of peace as they may exist. 
We take it for granted that in tile 
last 20 years many calamities have 
been averted and as someone said, i~ 
is far better for people to ta 1k at 
each other rather than shoot at 
each other. Therefore, I do hope that 
this country will not in any way be-
come involved, on one side, in this 
controversy against it own principles, 
against its own history, or be dragoon-
ed into precipitating a situation. In that 
connection, I think it is necessary 
for us to understand as legislators 
that a great deal Of tile so-called in-
formatiOn has been out around which 
is totally incorrect. It has been said 
that the World Court, which is the 
highest legal authority, not authority 
but a legal tribunal, the highest legal 
body in this world. has ·pronounced on 
this question and said that the moneys 
that are owing to the United -Nations 
ought to be paid, shalJ we say, by 
France, the Soviet Union, and various 
Latin American countries and so on, 
that is, those who haVe not paid. I 
want to Say have for the purpose of re-
cord, if for nothing else, that no such 
pronouncement has been made by the 
World Court. All that the World 
Court has said is that what has been 
incurred by the United Nations is an 
"expense", that is to say, it was not 
anything else, it was an expense o~ 
the United Nations. How that ex-
penSe is to be met, thilt is a matter 
for the charter of the United Na.tions. 
Article 43 of the charter does not 
provide for a levy upon anybody and, 
what is more, the ·basis of al1 this, 
what is called uniting far a peaceful 
Resolution, which is Resolution 
No. 777 of the United Nations 
General Assembly, at its fifth session 
that did not provide at all, it did not 
contemplate in fact. that they should 
make a levy. In the Korean war the 
States who participated paid for it. 
The principle of no taxation without 
representation was applied there as 
well. 
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But, apart from all these legalities, 
it is a political issue and as a result 
of our lack of appreciation of the 
gravity of this, if a crisis were to 
arise it would be a serious matter. 
Even when some years ago on account 
of the Algerian difficulty France walk-
ed out of the Assembly great nalions 
and small felt that the Assemblv W8' 
weakened thereby and our g~vern­
ment, this country, assisted that body 
in bringing France back. t is not a 
question of whether we like a coun-
try or not. In 1921 when the Japa-
nese walked out of the Lea.~ue of 
Nations, it was on grounds whicb 
would have been approved, that is 
to say, they 1I6Illked out because the 
League of Nations would not approve 
of racial equality. But the effect of 
that walk out was the break-uD of 
the League of Nations. 'So, I hope 
such a situation would be avoided. 
OUr permanent delegate at the United 
Nations has also pointed out that at 
no time has this matter 'been seriously 
discussed by those wno are com-
petent to do so, namely. by various 
committees and so on. There have 
been from the Fifth Assembly on-
wards a Collective Measures Com-
mittee to which this matter has pro-
bably never 'been referred. The 
United Nations carries considerable 
debt. but that is no reason to tear tbe 
charter to pieces. 

What is more, if We subscribe to a 
position whereby by a majority votes 
questions of war and peace can be 
edcided, then the world win be in a 
very bad way indeed. I ha\'e no 
desire to name countries, but J am 
quite certain that the feeling of im-
portance. of certain nations of the 
United Nations has <!banged In the 
last few years. With the coming in 
of many emerging nations it is na 
I anger possible to obtain votes as 
before and so their influence has been 
less than before. It is for these rea-
sons that r want to lay stress On this 
particular factor, that our govern-
ment does not involve us in some-
thing that lOOks like a departure 

from the principles, and the principal 
provisions of the charter by making 
us aligned in any way. 

The only solution in this matter 
would be to obtain time, play tor 
time and obtain postponement of the 
meeting of the United Nations; when 
you play for time in the United Na-
tions, always something happens; so. 
we have to play for time with such 
skill as We may possess, with such 
ability as we may have, by working 
with other people to obtain a post-
ponement of the whole ques~io!1. It 
would not be obtained by direct 
negotiations by either of tbe parties 
concerned. 

Much of the time of this debate 
has been taken, particularly the Min-
ister's speech, on two parts of ~hc 

world, one, a part of our country and. 
another, outside our country-Naga-
land and Pakistan. Speaking foe my-
self, I decline to debate Nagaland ,n 
a foreign affairs debate. It is pan 
of this country and I think it wou1d 
be very wrong for us to debate 
Nagaland on .Foreign Affairs debatf'. 
Queerly we have got this p"culi~l' 

situation-we look upon Pakistan as 
an internal question and NagaJand as 
an external question. Pakis~an i, 
always dealt with by the Home Minis-
ters and Commerce Ministers ~'ld 
various other people. Pakistan is 
an external question. Pakistan is a 
country that has committed aggres-
sion upon us for the last seventpen 
years and everything she has dOlle 
is with the object of blackening the 
image of India in the world and at 
no timE" hag she given Ug any peace 
on th" 2.30~ miles of our border She 
bas been aligned with the Western 
Powers on the one hand and China 
on the other in the hope of barassin.tr 
us one way or the other. 

Therefore, my submission with 
regard to Pakistan will b" tbat while 
negotiations are enjoined upon U~ 

under the provisions of the United 
Nations charter. those negotiations 
cannot be on the basis of the :;urr('n-
der of sovereignty, whether it he to 
China, Pakistan or anybody else. I 
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believe, therefore, that while aggres-
sion is going on, while in the month 
01 October our cease-fire line was 
violated more than 190 times and by 
almost small-scale battles have taken 
place, I think it is entirely inappro-
priate that we sit round the table 
and talk to them until they publish 
the terms of their agreement with 
China in ~egard to the surrender of 
our territories. That is to say, ;J' we 
negotiate without taking up this 
matter, without entering a caveat 
about it, then to a certain .,xtent we 
condone it and our condonement 
would be very bad from our point of 
view. These -are the main matters 
that one has in mind On this subject. 

Then, with regard to our general 
relations abroad, a great deal is said 
in this House about relations with 
African countries. This is not the 
first time that I am saying this, 
Mr. Speaker, that our relations with 
other countries, either today, to-
morrow or the day after, have to be 
governed by the principle of recipro-
city and mutual interest. Our inter-
ests are best served by reciprocal 
treatment, but reciprocity dlles not 
mean reprisals. Yet, that ha,s been 
the tone of some of the observations 
in regard to some countries. We can-
not lay down the law for other people 
and when I come to speak of changes 
in ·the governments of the world I 
shall refer to it. It is governed by 
reciprocity. And having re~ard to 
the backward state of development of 
some of the emergent countries 
all these years and the fact 
that the Africans have as much 
desire and the Latin Americctts 
have as much desire to culti-
vate our friendship as we have 
to cultivate theirs. it is a gr<!at :nis-
take to think that they are always 
at the receiving end and not a t the 
giving end. And in this connection 
I may say that it is not the amr.unt 
Of . propaganda leaflets or papers or 
the gloss or glaze of the paper on 
which it is printed but the charac-
ter of the individuals that counts, and 
I have no doubt that the Minister 
has this in mind. Nothing is m·ore 
harmful to our position in regard to 

African countries than the wrong 
person in the place. And it is not 
merelY a political question, it is large-
ly a psychological question. That is 
to say, there are some individuals 
with whom the unfamiliarity of pre-
vious political relations or racial 
practices unconsciously proJ eet 
themselves. There are some persons, 
whose names may not be mentioned, 
who have a bad record in this matter 
and I think it would pay the Govern-
ment to clean themselves of this past 
history, not to penalise those people 
but in order that the interests of this 
country may be well served. 

Then, references have been made to 
changes in government in other coun-
tries. I think it is a truism to say that 
a change of government in any 
country is an internal matter. That is 
quite true, but when they are countries 
like the United States the 
Soviet Union Or the United' King-
dom, whatevm- happens there, eco-
nomical. political Or whatever it may 
be, it has an effect upon other coun-
tries on account of the plaCe they 
occupy in this world. But, at the 
same time, our judgments about them 
have to be discreet on the one hand 
and limited by such knowledge as we 
have on the other. 

I will now first take up the Soviet 
Union. It is interesting that the peo-
ple who are shedding most tears about 
Mr. Khrushchev are the people 
who did not want to hear the 
.ound of his name when he was the 
head of the government. It is sur-
prising how he has suddenly become 
popular. He was a good friend of this 
country. a nice person to talk to and so 
on and so forth. If thE" Soviet people 
found that they had to make other 
arrangements. tha t is their bIJ,iness. 
Now the question is whether it ~ffects 
the policies. and the main aspect of 
policy that would be affected according 
to newspapers, not so much today but 
thirty days ago, is SiM-Soviet rela-
tions. I think you would be display-
ing if I may say so with respect, lack 
of degree of historical perspective in 
thinking that because of these chang-
es there wiII be changes in Sino-SOViet 
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rela~ions because, if anything, the 
SoVlet Government wO\lld be the last 
government in the world to adop. 
Munichmm as a policy, to sacrifice Ulle 

of their individuals in order to 
.appease China. 

Moreover, the tJrouble with China 
results from China's expansionism. 
The fact that China claims nearly 
300,000 square miles of Russian terri-
tory ii, not washed out by the speeches 
made nor do the large number of 
skirmishes-I will not go into the 
numbers of them; they are going into 
well over four figures in the last two 
years. Their claims in regard to other 
matters aore far more important than 
the much-advertised ideological can·· 
flicts. 

Therefore, we do not have to wait 
for their assuranCEl; or otherwise. In 
fact, it is undignified for us to wait far 
their assurances. Our rela tiOl);, will, 
again, be governed by reciprocity, 
that is to say, if Soviet relations tow-
ards us change to our disadvantage, 
naturally, to the best of our ability, 
we will react in that way. That is 
how an independent nation behaves. 
But purely from the point of view of 
hi~toric circumstances there is no like_ 
lihOOd and indication whatsoever of 
any basic change in the policy of the 
Soviet Union. 

This morning it was said by some-
one as to how it was that a man, who 
was worshipped, idolised and spoken 
of so much, this way Or the other, 
was turned oUt overnight. That, it is 
argued, was because of the autocratic, 
autalitic or monorehhic character of 
the Soviet system or whatever it is. 
I haVe recollection of a gentleman, 
called Mr. now Sir. Winston 
Churchill. He was considered to be 
the nero of the war irrespective of 
party ideologies and worshipped by 
everybody. The war was won. he 
came back and he was turned down 
by' his people at the PQlls by a tremen-
dous majority against nim. 

Shrl Ranga: But he remained there 
in the House as Leadeor of the Opposi-
tion. 

Sibri KrisJma MenOD: These chang-
es take place. Many changes take 
place. That Is their system of govern-
ment. 

Shri Ranga: That is exactly the 
p:lint. 

Shri Krishna Menon: The Leader 
the Opposition in that House does not 
constantly interrupt in this way. 

Shri Ranga: My hon. friend has no 
chance of coming over here. 

Shri Krishna Menon: All I was 
trying to prove was that it is poosible 
that changes take place. I am not fro: 
a moment saying that the British peo_ 
ple should have turned out Mr. 
Churchill Or that it was expected or it 
was not expected, and. therefore, he 
has gone down in their own esti-
mation or otherwise I have 
no knowledge o~' means 01 
knowing in what estimation Mr. 
Khrushchev is held by the Russian 
people. I am mor~ concerned 
in con,idering, what the han. gentle-
man is also concerned about whether 
it will add to OUr difficulti~ •. 

Shri Ranga: Quite right. 
8bri Krishna Menon: I say that it 

will not add to our difficulties not be-
cause I have any prophetic knowledge 
but berely from assessment of the 
historic circumstances of this care. 
The Soviet Union has not taken. on 
our quarrels. They difficulties with 
China are Sino-Soviet" difficulties. It 
5'0 happens that there are parallels 
between the Sino-Soviet position and 
the Sino-Indian portion. To that ex-
tent they are similar and that is all 
there is to it. 

We have al,o had a change of gOY-
ernment in the United State,; In the 
normal way and we are glad to think 
tnat the forces of reaction· have had 
no triumph whatsoever; on the other 
'hand, Mr. Lyndon Johnson had a lIind-
slide victory. Both the Soviet Union 
and the United States seem to have 
exchanged messages saying that their 
policies do not change. But that also 
applies to their positiOns in the Unit-
ed Nations. I believe, they propose to 
hold on to stubbornness in this way. 
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But the change which one is more 
familiar with is the change in the 
United Kingdom. After 12 years or 
so the Labour Party has won a vic-
tory. That again is a domestic matter, 
however cI0i3e they may be to us or we 
may be to them as individuals. But, 
at the same time, it is a matter of 
some relief to us, if I may put it that 
way. It is something We have to 
<:ongratulate ourselves about. Most of 
the members of this Government are 
people who have been f,or the last 30 
years, in one way or another, identi-
fying themselves with Indian freedom. 
A good few of them have gone about 
speaking or writing tl}ings of that 
<:haracter and as Member of Parlia-
ment put down all the questions 
against the Empire in those days. That 
is to say, they have adopted as a com_ 
mOn territory with its frontiers, the 
frontiers of liberty. That does not 
mean that what they do would always 
be approved by us any more than what 
we did is what they expected in many 
<:ases when our campaigns for liberty 
were going on. 

We have also reason to congratulate 
ourselves for the attitude that has 
been taken with by Wesminisker 
regard to Southern Rhodesia which, 
by no means, was an easy matter. 
People might have warned them about 
the precipitation of another Boer 
War or whatever it was. but the 
Government has acted with great 
<:ourage. We are not here discussing 
British politics, but the lesson for 
us and for the whole of the demo-
<:ratic world, the world with a par-
liamentary system of government, 
is that they have to the letter and 
spirit carried out what was put down 
in the election manifesto. There 
would be difficulties in regard to 
South Africa on account of the impacts 
and the pressures of their Defence 
Mandarius. 

Now we come to one of the more 
difficult parts on which one may 
speak that is, this atomic explosion 
by China. There is little doubt that the 
test explosion carried out by China 
adds to the menace to India, but it 
1560 (Ai) LSD-7. 

should be said at the same time that it 
adds to the menace to the world and 
adds to the menace to China; that is 
to say, it is not a question of a Chinese 
explosion only, but the proliferation 
of these weapons whereby what was 
called the fourth power problem was 
made into the nth power problem 
by France When France exploded this 
device and now China has done so. 
So, this goes on. 

I think, it is necessary fqr us, on 
the one hand, not to influence people's 
minds or browbeat them by merely 
speaking in terms of the horrors of 
the bomb. I think, it is necessary 
for us to understand what an atomic 
weapon means. Here, I regret to 
saY,-I think, it is a bad day for 
a parliamentary government-when 
permanent officials are allowed to 
make speeches On matters which 
go very near policy. Policy is a 
matter for Government and not for 
anyone else. I have said it at another 
place also and I still appeal to the 
Prime Minister to res.rain his officials, 
whether people go to Nagaland or to 
the Atomic Energy Commis:;ion, and 
tell them that whatever information 
they have is not their private pro-
perty. It is not even the property of 
this Parliament. It is the property of 
the Government. The reason is a very 
simple one. If a civil servant makes 
a speech, We cannot attack him. He 
is not answerable to this House, he ill 
only answerable to his minister. 
Therefore if they must have protec-
tion, if they want to have the advall-
tages of remaining in the purdah, 
they must accept the responsibilities 
also. 

This is not a technoligical question 
as it specially abounds in inaccuracies 
and has affected an unnecessary con-
troversy. 

Sbri Harish Chandra Mathur 
(Jalore): To what speech is the hon. 
Member referring? Is it to Shri 
Bhabha's observation? It is not Shri 
Bhabha who has said this. It is a paper 
which was read at Geneva and which 
was prepared by the U.S.A. Shrl 
Bhabha has not said a word about it. 
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8mi Krislma MeDOD: I have said 
what 1 have to say. 

Shri Barish ChaDlira Mathur: But 
he can also correct himself some-
times. 

Smi Krishna Menon: I have said 
what I have to say that people, paiti-
cularly in 3IIl organisation in regard to 
which a degree of secrecy, a degree of 
reticence in debate hal been accepted 
by this House .... 

Shri Barish Chandra Mathur: Where 
is the secrecy? He is creating a mis-
understanding. There is no secrecy 
which Shri Bhaba has given out. 

Shri Krislma Menon: The hon. 
Member has had an opportunity of 
having is say. 

With regard to the recent nuclear 
test explosion the general reac-
tion in certain parts of the world 
is that a non-European, non-white 
nation has exploded a bomb 
and has, therefore, broken the mono-
poly. 1 submit that this is rather not a 
very 'realil3tic or a very highly intel-
ligent way of looking at it. Why 
not break the monopoly of burglary, 
crime and thingS of that kind? China 
has committed one explosion-com··. 
mitted is the right word because it is 
a crime against humaninty-France 
five, the United Kingdom 24, the 
Soviet Union 126 and the United 
States of America 330 since the time 
of the atomic test explosion in the 
April of 1945. 

On the 2nd December, 1942, when 
for the first time on the campus of the 
University of Chicago the results of 
fusion were harnessed, there was a 
block in the University at that time, 
I believe, which had created a deal of 
consternation in the minds of peopJe, 
latterly having brought a simple 
woman's reaction to this in what a 
lSister wrote to her brother at that 
time. 

She wrote:-
"Everybody is talking about the 

atomic bomb, of course; !:Vet-y-
bOdy wants to have hls say, and 
We hear the biggesf- nonsense." 

It is not very unusual. It goa; on:--

"People of good judgement 
abstain from any technical com-
ment, and realise that it would 
be vain to seek who is the first 
author in a work whlch is the 
result of a vast collaboration." 

it is all right. She then goe;; on to 
say:-

"All, however, are perplexed 
and appalled by its dreadful 
effects, .... For my part I recom-
mended you .to God, Who alone 
can judge you morally." 

16 hrs. 

I believe, Earl Attlee has recently 
given out the facts that when tne 
atom bomb was dropped on Hiroshima 
and Nagasaki on behalf of the allied 
armies, neither Mr. Truman nor Mr. 
Attlee, nOr the other allied leaders 
knew anything about it, that is to say. 
anything about the rediation conse-
quences. The atomic bomb kill~ 
merely by the expanSion of air with 
such speed and such dimensions that 
it can literally be Isaid that people are 
blown off to pieces in that way. 
Secondly, it kills by the tremendous 
heat that it generates. The work that 
the sun does in a billion years is C3n-
densed into the fission or fusion of aU 
processes in a very short period. 
Thirdly, the worst effect of atomic ex-
plosion whether in war Or by test 
expiosioIll3 is radiation. It is said that 
a war is between nations, between 
soldiers or even between the people 
of nations. But nOw the atomic war 
become. the extermination of the 
population as a whole, the mass ex-
termination. And then it cease:; to 
have any meaning. Over and above 
that, we have come to the position 
where even without war, future gene-
rations have been affected by these 
U;st exPlosions. It is estimated that 
with the test explosions that have al-
ready taken place, the results of 
ionization and radiation is such that 
there have been at least 4 to 5 million 
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children who are already born defonn-
ed. Over and above that, when you 
realise that this deformity is not in 
one generation-that is passed on--
then yOU get the situation as it is. 

Now, I come to the dimensions of it. 
We do not !mow what the power of 
this Chinese bomb is. As Mr. Kripa-
Iani said, our people have not been 
able to tell us. But on the whole, it 
may be a small device. Some people 
have l:alled it a crude device, what-
ever it is. But assuming 
that it was the side of the Hiro-
shima bomb which had an exPlo-
sive power of 20,000 tons T.N.T. that 
bomb is now used in order to create 
heat that is required for the fusion of 
the hydrogen bomb, that is to say, it 
is a trigger bomb and the average 
bomb today is 15 M. tons which has 
got an explosive power of 15 million 
tons of T.N.T. That is the average 
bomb. The biggest bomb was One 
which was exploded by the Russians 
in 1961, the 50 M. tons bomb. It is 
calculated by scientists, taking the 
population of the United States at 177 
millions which it was in 1959-it is 
more noW-<>n the first day of an ato-
mic contlict, they will lose 42 million 
people and before the end of the few 
days, they will lose another 42 million 
people and still another 25 million 
people will be irradiated. Now 
I am making an allowance for 
a large number of shelters which 
would be built assuming that 
those shelters would be effec-
tive-nobody believes--and assuming 
that those shelters would be effective, 
they will probably be safe from radi-
ation. It is also estimated ·that the 
number of bombs that the United 
States has-it is differently calcula-
ted-is probably 550 to 818 or some-
thing of that kind and, no doubt, the 
Russians have got an equal number 
of bombs, not including what is on 
the submarine Polaris, under the 
water. So, there is already in 
the world, what is called, the power 
to overkill, that is to annihilate 
the world more than once, not only 
just once. 

Tliat we come to the test explosion 
question. The main consideration in 

people's mind is that if a neighbour 
bas got a strong weapon, then it is 
only cautious to be armed witlb. a simi-
lar weapon. That would be so if the 
weapon were either a weapon of war 
or a weapon of defence. There is no 
defence against the atomic bomb on a 
large scale. It is then said that it 
could be a deterrent. Now, the deter-
rent power of the atomic 'bomb comes 
from two considerations. Firstly if it 
has to be a deterrent, it must have the 
capacity of mass annihilation. That is 
to say, one little bomb would do 
nothing of the kind; it may create 
panic but it can't do anything 
more. It must have the capacity 
to destroy a country. That is to 
say, this country must have 
enough atomic bombs to destroy 
Whatever country it wants-to destroy. 
That is not enough. The atomic ,bomb is 
not potent unless you use it first. That 
is to say, we have to adopt the doctrine 
of preventive war and civilised na-
tions would find it difficult to adopt 
that. But its more immediate trou-
bles for us are as to what would be 
the reaction upon other countries. 
Say, for example, what would be the 
reactiOn of Ceylon-I am not refer-
ring to the immigration question? 
Then, what will be the reaction of 
small countries, the neighbours of 
ours? What will be the effect in re-
gard to Pakistan? She has now two 
souroes of supply. She can get bombs 
from China if China makes the 
bomb-or she can get bombs from the 
United States of America as she has 
a military alliance with that country. 
So, there will be another nuclear 
armed country. 

The second main difficulty is this 
that we have now come to a state of 
affairs in technological developments 
in the atomic weapons where it is 
possible to produce atomic weapons of 
much smaller dimensions with the 
result that-people have spoken 
about it-it might become from the 
point of view of portability a conven-
tional weapon. And that means, two 
small countries acquiring them can 
have an atomic border war. It looks 
like a border war but in no time it 
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becomes a war of radiation through-
out the world. . That is to say, the 
whole world ·becomes irradiated in 
this way. When we consider that the 
effects are also of it from the fall-
out material, like carbon 14 or 
iodine 137, or something of that 
kind, all these materials have a 
half life. The scientists have cal-
culated that half the life is sup-
posed to go off quickly and the 
remaining half extends from any-
thing like 30 to 8000 years. They 
have got this much capacity of irradi-
ating the whole world. I do not want -
to go into details. But I may say this 
much that when one substance drops 
on the crop, we directly consume it; 
another substance .goes into the soil 
and comes up to the tuber or the plant 
itself and irradiates the plant in that 
way. Even if anybody survives un-
der atomic destruction-we need not 
go into the atomic destruction at the 
present time-no one can escape from 
the effects of radiation. It is not my 
sumbission to leave it like that. 

Mr. Speaker, Sir, various methods 
have been suggested. My submision 
is this that if the Chinese explosion 
has proved anyting, has made any de-
mends upon others, it is this that this 
country and other countrit;s must n~w 
enormously increase thelI" energl.es 
and everything else to have the 
atomic weapon completely abolished. 
That is to say, unless there is a pro-
hibitive policy of this country against 
the manufacture, ·the stock-piling, .~e 
utilisation or the traffic in atomic we-
apons, the world will not be safe for 
anybody to live in. There . ~e 
other countries--one may not gl.ve 
their names- which are capable of 
doing it. The United States and the 
Soviet Union are two big countries 
with great responsibilities irrespective 
of what we think of them. They are 
not likelv to use them in a big way. 
I am quite sure that . . . 

Mr. Speaker: Now the hon. Mem-
b('r might conclude, 

Shri Krishna Menon: I want two 
minutes more. 

Mr. Lyndon Johnson has spoken 
aboMt this. There is no doubt that 

everybody feels that we are up against 
a very serious difficulty. Any amount 
of speaking, any amount of our ex-
pression of opinion or excitement, 
would not add very much to it. It 
may well be for other reasons that 
some people have mentioned that we 
may not have to make a bomb at-all 
or we may fail in doing so. But by 
giving vent to all this feeling, 
that we are inclined that way or 
doing that way we are breaking 
the promise that we have made 
to the 'world for the last 15 
years. For the last 15 years, you have 
said this-that is another matter-
but we signed the Moscow Ban Treaty 
only some months ago and only three 
months ago our Government asked 
our representative at Geneva to pro-
claim to the world that we shall not 
use nuclear power for destructive 
purposes. This is what Mr. Lyndon 
Johnson said in the middle of the 
election campaign: 

"Before I start dropping bombs 
around . . . I would want to 
think about the consequences of 
getting American boys into a war 
with 700 million Chines." 

41In a world such as this---a 
nuclear world-there is no room 
for bluster and bluff and belliger-
ence. There is room only for 
courage, intelligence and reason." 

"The world's hopes for peace 
cannot be left with those who 
have no faith in the possibility 
of lasting agreements and who 
really predict war." 

We have made international commit-
ments. Not only has this Parliament 
passed resolutions but we have signed 
1Ihe Moscow Ban TreatY-We have 
affixed our signature to it-and what 
is more even in Cairo we invited all 
other people to sign it. Now, if .we 
are going to tell the world, havmg 
affixed our signature to the Moscow 
Ban Treaty six months ago, proclaimed 
our unqualified support for it aftel'-
wards and say, ''We are going to br:ak 
it", what will be our capacity to brmg 
down the atomic weapon? 
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Finally, I would submit that the 
possession of one of these small 
bombs or nuclear devices is a danger 
to us, for if China takes it into her 
head to Ll,·op a bomb on us in order 
to create j;';nic, then she can easily 
tell the wcc-ij that We dropped it on 
them, just as Pakistan does things to 
us and then S).'; that \lie attacked 
her. 

Therefore, the whole philosophy of 
this nuclear-free zone is partly based 
upon this. So, in no circumstances is 
either the interest or the security or 
the economy or prestige or morality 
or anything else of this ~ountry serv-
ed by our entering the atomic race. 

Shri Kolla Venkaiah (Tenali): At 
the outset, I would like to say that 
-the problem of the overseas Indians, 
and the problem of people of Indian 
origin living in different countries is 
assuming serious proportions, and day 
by day it is assuming ·greater impor-
tance. 

Last time, we had discussed the 
question of 1Jhe Burmese Indians, and 
that issue has come up before the 
House several times. But their diffi-
culties did not end there. My hon. 
friend Shri Karni Singhji has given 
some information regarding the diffi-
culties faced by our people in Burma. 
I have got some other information 
with me that our Embassy is not at 
all paying proper attention to the 
people there. About 25,000 applica-
tions for emergency certificates are 
pending With the staff of our Embassy. 
Only a'bout 360 applications are pro-
cessed in Ii week ,by our Embassy 
staff. At this rate, if 1Jhey continue to 
work the processing itself will take 
about one an a half years, and in 
any case not less than that. In 
addition to that, these people are 
asked to enclose their household cer-
tificates and discharge certificates also 
along with their application forms. 
These certificates are kept in the 
offices and those people are forced to 
starve and depend on friends for a 
number of days for their living. I 

Iha ve got here a letter before me pub-
lished in the working people's daily 
published in Burma, where they have 
explained the difficulties experienced 
by them in Burma. They are facing 
very serious difficulties there. Peo-
ple from our State, namely, Andhra 
Pradesh, are there, and scavengers or 
'some menial workers there are attend-
ing to such work, but they are not 
given proper facilities and they 
are facing a very serious and critical 
position. -

At this critical moment, we are 
failing 1Jhese people. We are failing 
these overseas Indians not only in 
Burma, but in Ceylon in East Africa 
and everywhere else. This problem 
is croping up again and again, but 
our Government are just not prepar-
ed to handle this problem, in fact, they 
are unprepared. In spite of the fact 
that every party including the ruling 
party, during the days of our national 
movement, and during the days of 
our struggle for Independence,gave 
lavish promises to the overseas 
Indians, they are being overlooked 
now, and they are not being given 
proper treatment. There is nO 
mechanism or machinery to keep in 
toudh with our people in dilferent 
countries, whose number runs to seve-
ral lakhs. There is no mechanism to 
keep in close contact with them and 
also to negotiate on the problem 
facing them. 

All these people were taken away 
from our country during the British 
rule. At that time, they went and 
settled there. As to what their trou-
bles are, how their mind is working, 
what their sentiments are, our Gov-
ernment does not know. Yesterday the 
Indo-Ceylon agreement was attacked 
and so many adverse comments were 
made from different sides of the House. 
Why? Are we against any agreement 
or any approach of give and take on 
such questions with neighbouring 
countries? No. We are for such an 
approach. We welcome it. Not only 
that. We are not at all against the 
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Prime Minister of Ceylon. We have 
the highest respect for her. She is 
the first woman Prime Minister in the 
whole world. She has bravely faced 
problems in developing her country. 
She nationalised all the foreign indus-
tries. She has taken bold steps in 
tha t direction and she deserves our 
respect. But the question is: did our 
Government take care to be in con-
tact with the people there, to under-
stand their sentiments aDd difficulties 
and did they try to evolve the neces-
sary machinery to tackle those prob-
lems? They did not. Because of 
that, those people are facing rough 
weather. Tomorrow we may face a 
similar problem with regard to East 
Africa-Kenya, Uganda, Zanzibar and 
so any other countries where people 
of Indian origin are suffering and are 
in a critical condition. 

I would apeal to Government to be 
seized of this matter and treat it very 
seriously. They should prepare 
themselves to tackle it. They should 
have a separate organisation or de-
partment, if necessary, to look after 
the interests of overseas Indias. 

It is true that all these people are 
living in countries which have become 
newly independent. Those countries 
are trying to build up their economy 
and in pursuance of that are under-
taking very important and progres-
sive reforms. But we must explain 
to tham; we must say that we are 
not at all aginst those progressive 
reforms. We must be in suport of 
those reforms also. But the point is 
that the legitimate interests of our 
Indian people, peQple of Indian origin, 
must be safeguarded. For that, .pro-
per arrangements must be made by 
Government. As regards difficulties 
~ced by people of Indian origin in 
Burma, I can, if the External Mairs 
Minister wants, pass on the paper 
which I referred to. 

Cmning to the Cairo Qan(er.ence. I 
have to state that our delegation, the 
~mal Aifairs -Minister and !Ill of 
them, are out of tune with ·the &1tu-

ation. This ruling party has come to 
power because of the struggle of the 
Indian people against British imper-
ialism. Our people carried on a bitter 
struggle against the British during 
the early forties and because of that, 
this Government came to power. But 
did they reflect those sentiments at 
the Cairo Conference of non-aligned 
nations? I do not think they have 
correctly reflected it. 

Again the Tshombe incident did not 
bring credit to our Government or to 
the 'people of India. Our delegation 
abstained from voting against the 
presence of Tshombe in the Cairo 
Conference. That gentleman was 
responsible for the murder of a great 
patriot, Lumumba, but our Govern-
ment has not the courtesy and the 
capacity to state it on the floor of 
the conference and oppose his inclu-
sion Or presence at that conference. 

Not only that. I have seen many 
items of news in the press that our 
delegation repeatedly attempted to 
introdue amendments against the spi-
rit of anti-imperialism reflected in 
the conference. If that is their under-
standing and policy of non-alignment, 
I think the Government is gOing far 
away from the spirit of the Cairo 
Conference. Even the statement of 
our Foreign Minister did not reflect 
the correct spirit of the Cairo Con-
ference. 

In the introduction to the Cairo 
declaration, it is said: 

"Heads of States of Govern-
ments of non-aligned countries are 
well aware, however, that des-
pite the present improvement .in 
international relations, and-
notwithstanding the conclusion 
and signing of the Treaty 
of Moscow, sources of tension still 
exiSt in many parts of the world." 

Which are the sources of this ten-
sion? Then the introduction to the 
declaration continues: .. 

"nus situlUion shows that ihe 
!orces at imi>erilllism are' atill 
powerful, ~d that ~ey 'do~t 
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hesitate to resort to the use of 
force to defend their interests and 
maintain tlheir privileges." 

This is the understanding of Cairo. 
Does the statement of our Foreign 
Minister reftect that idea? 

The introduction to the declaration 
further states: 

"The movements of national 
liberation, the heroic struggle 
against neo-colonialism, forms 
part of the common fighting to-
wards freedom, justice and peace." 

So, this declaration starts with the 
spirit of anti-imperialism. Not only 
that. It states: 

"The heads of States of Gov-
ernments of the non-aligned 
countries declare that lasting 
world peace cannot be realised so 
long as unjust conditions prevail, 
and people under foreign domina-
tion continue to ,be deprived of the 
fundamental right of free-
dom, independence and self-
determination. Imperialism, colo-
nialism and neo-colonialism 
constitute a basic source of inter-
nationl tension and conflict be-
cause they endanger world peace 
and security." 

The declaration commences with these 
two paragraphs. It also states that 
imperialism uses many devices to im-
pose its will on independent nations. 
It adds: 

''The process of liberation is 
irresistible and irreversible. Colo-
nial people may legitimately 
resort to arms to secure the full 
exercise of their right to self-
determination and independence 
if the colonial Powers persist in 
opposing their natural aspira-
tions . . . The participants in the 
conference undertake to work 
unremittingly to eradicate all 
vestiges of colonialism and to 
combine all their efforts to render 
all neeesary' aid and support 
against colonialism 'and neo-oclo-
~alism." 

Did the statement of our Foreign 
Minister refleCt these sentiments! I 
do not think so. It is far away froIII. 
the spirit of this declaration. 

What does the conference say about 
peaceful co-existence. They say that 
they are convinced that peaceful co-
existence cannot be fully achieved 
throughout the world without the 
"abolition of imperialism, colonialism 
and new cOnlonialism". What is it? 
It is not just a compromise: they say 
that it is a fight against imperialism. 
In addition to that, I have to quote 
one more part: 

"The Conference condemns the 
expressed intention of imperialist 
powers to establish bases in the 
Indian Ocean as a calculated 
attempt to intimidate the emer-
ging countries of Asia and Africa." 

If it were not for the extention of 
the policy of neo-colonialism and im-
perialism, what are these bases for in 
the eyes of our Government and our 
Foreign Minister? I do not see any-
thing in this statement about the ba-
ses in the Indian Ocean. 

The Seventh Fleet question came 
up in the House previously. To 
understand the proper intentions of tlhe 
American Imperialism I will quote a 
statement from their Vice Admiral 
MacCairne. He put the American 
designs bluntly when he said: 

"The new naval striking force 
should be concentrated on the 
Indian Ocean in order to retain 
for the free world . . . " 
It is not for the defence of our 

country against China but for the free 
world: 

" . . .. to retain for the free 
world its advantages among the 
new States of the area." 

They WBnt to cur.b the newly in-
dependent natons. That is the inten-
tion of the American Imperiillism. I 
wonder if the Government takes note 
of these. 

About our relations with African 
countries, one of our friends' had 
SII~ken, they are very wel\k About 
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[Shri KolIa Venkaiah] 
fifty newly emerging and indepen-
dent countries participated in the 
Cairo Conference and most of them 
were freed after a bitter struggle 
against imperlialism. Our attitude in 
that conference was to compromise 
between imperialism and its activi-
ties and the different States that are 
struggling against them. That attitude 
will not do; it will not be helpful to 
cultivate proper relations with the 
African countries. 

Now, Sir, the Second Bandung Con-
ference is before the world and our 
Government should have taken the 
initiative in making preparations and 
tried to impress on the other coun-
tries the necessity of preparation. I 
feel that the Government did not 
take proper interest in the issue. 

Mr. Speaker: His throat is not help-
ing him. 

Shri Kolla Venkaiah: About ~e 
atom bomb I want to say a few words. 
Some of our friends say that we have 
to think in the direction of the 
Chinese atom blast. We have, how-
ever, to understand and properly 
analyse the events that have taken 
place. ~y did not start their pre-
parations fOr the manufacture of this 
atom bomb or for the explosion of 
the atom bomb immediatelY after 
1958 or 1962. They were making pre-
parations from 1950 and in 1956-57 
they had entered into an agreement 
with the Soviet Union. All this shows 
we should not fail in properly as-
sessing the direction. 

My hon. friends Shri M. R. Masani 
and Shri Frank Anthony wanted to 
highlight the dangers of this atom 
bomb to India and just guide us under 
the shelter of the American atomic 
umbrella. This is very dangerous. If 
you think that t.he manufacture of 
the atom bomb is necessary in the 
interests of defence of our country, 
try to depend On it, but do not de-
pend on American imperialism. Ame-
rican imperialism or America, so to 
say, is the first country, the first 

government, that has produced this 
atombbomb and used it against the 
Asian people. They manufactured it 
not as a deterrent but as a weapon to. 
terrorise the world. So, other coun-
tries have come forward, and the 
Soviet Union has surpassed the 
American imperialism, and it has 
developed a strong deterrent and 
a protection fOr the socialist countries 
and the countries that have newly 
got independence. They are now for 
the proliferation of the atomic wea-
pons. 

Mr. Speaker: The hon. Member's 
time is up. He should fini* with the 
atom bomb! 

Shri Kolla Venkaiah: In conclu-
sion, I want to say one word regard-
ing the developments, the intensive 
efforts of American imperialism, in 
the south-east Asian countries. 
America is intensifying its activities 
and OUr friends, Shri Masani espe-
cially, have said that because China 
is there, we must fight against them. 
(InteTT1Lption) . 

Mr. Speaker: The hon. Prime Min-
ister. 

SI'fr.I' "", (11fT ~ ~ ~, ('1f 
\Of1\'( ~ ~~'lf,): l:'f~ 'Il'ii:~, 
'Mf~~~~~~f~ 
t~it~~'f<'f~~ I it 
~ ~~ t ~ f~T 'l1: llT <;;if{ 
~~ ~ 'l1: ~ \ilI'ro ~ 
~1 ~ ~I itt mvft ~ m 
~ ~r, "fir 'Mf "firTif ~if, eft ~ ';R <mfT 
'l1: ~ ~ rnl it ~.mr ~~ 
~ ~ t F<r.f.I" it 'm'I' t ~ ~ 
tmlf.t~~1 

~ oT<!; ~, ~ ~~ <mf ~ 
f'li "fir "m:'fT ~ ~ ~ ~ oq-h: 
~T6 fit;1:rr, crT ~ f~ llT f~lJ 
~ ~ fit; ~ '1"1 ~-qc ~ iI'ifr.IT 
'flfl[1:!; m ~ ~ 'liT ~ ~ 
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iflr ~ 00 "ITf~ I it ~~ ~ ~ 
~~~ I :orrfvmlff;;fT~ 
~ lIi't~T, lff ~ iI; ~ lIi't 
~T,~~it~~~~ 
~I ¥~~f~~«m'litif'Rf 
~ fit; ~ ~ ~!i if Wfiff $m'IT 
i~ ~~ I "fR: 'flIT ~ if'Rf ~r ~ 
~ ~ f~ ~ '3'fi «Or ~"fr '1':, «Or 

~« '1':, «Or <mrr '1': ~ ~ 
~ f<R'l'<: 'Ii': iI; ~ ~1{ fifOTzr ~, lff 
~ ~ it :orr ifTfcr lIi't ;m;f.t iI; ;ITt 
if ~ ~, 'fU ~ f<R'l'<: 'Ii': iI; ~ ~ 
~'1':~~m'IT~? . 

it "'I1e:Qiqlf«dl iI; ifllf '1':, ~­
fGlIf~ iI; ifllf '1':, ~ <mr ~ <:lif'IT 
~~~I itl!l"r~ lIi't ~ 
f<mW mrr.rr ~ ~ f~ ~ l'!tm 
~ ~ ~« lffif ~, ;;fT ~iSf'lf01<:%QI<r 
lIi't~'lit<mrm~~Il'!tm 
~ ~lIf~ iI; ~ ~ "'ITdT 
~I ~ crr ~:or~ ~ \'I'm~, 
:orr ~~ ~.: ~ ~ "'Ih: q'qift ~ 
if~~'IiT~ifllf~~~ 
"'Ih: ~ ~ ~ ~ 'lIT lIi'tfn-
~~ ~I 

it ~ ~ if l'!tm ;;ft 'liT ifllf 
~ w.n ~ ~ "'Ih: if l'!tm :orr iI; ;Jr.f-

~ iI; ~ iI; ""Im<: ~ ~ 
~~~f~~,~if~ 
'liT mdT ~~ 'Ii"W "ITf~ "'Ih: ~ 
~ ~ ~if ~ ~ iflr ~ iIiff.t 
'lIT if'Rf ~ «f;r;ft ~ I it ~ <mr 
~<'ITdT1 it~~lIi't~~ 
if ~ miff ~, ~Tf~ ~ if'Rf ~ 
~ A> it ~ ~ifC lIi't ~ '!i1f ~ 
W ~,~ ci~ lff i4>"tlfCf '!i1f ~ 
~ I ~ wf.t :orm if wf.t l!i't ~ 
if 'fTlr , ~ ~ iffir ~ ¥~ lIi'tfn-~ 
<mr 'lIT .rnt "ITf~ f~ ~ ;a;r ~ 

lIi't wf.t «l11~ W, f:orif ~r ~ ~ 
~~I 

~~«<rT'<'rlli't~~~t\ 
iI; f~ ~ ~ "'Ih: ~ \1;f'f'iC 
"'Ih: ~ ~ 'lit 'iR"i if ~,fn<: ~ 
~ mon ~ f~ 11;'f> ~if'iClIi<'I', 
il<llq~lf('" 1f~ ~ f~ ~ ~ iI1f l!i't 
;r;n 'Ii': 'flIT 'f<fr.rr, 'flIT qf~, mfm; 
rn, ~ ~ ~ wr-ft m'ffi "'I'H CfT'Il<f 
lIi't if~ rilT, 'flIT ~ ifgcr ~ ~­
~r ~ ~ if ~-'!fif<'l7n: ~ 
'lIT ifUiR:r if m rilT "'Ih: ~ f'fiOilT 
~ GrOO wf.t ~ '1': ~lfT I ~« iI; ~ 
~ ~ J'tm'li': iI; ~'frn iI; f~ ~ 
lIi'tfn- 'Ii': m ~, 'flIT ~ "!f1t~ cm:-
$ll<: lff "!~ cftF;r iI; f~ "'Ih: 
~~crr~~~~~? 
'lrof "for ~ ~ ~ w ~ I :;;r<IT-

~ :orr 'lIT or~ it m ~f.!lff 
if mf.d" <rifll!; ~ it ~~ ~ f~ t 
~ ~ ~ ~ ~ fit; m, mRr 
~, l!i't-~« "fR: mr-"'lTlltiie 
iI; ~ it ",ql~("I" ;;ft it ~ 'lit 
:or) ~ <::"r, ~ if~ 'if~ 
~UI~ ~~r~1't~if 
~ iffir l!i't ~<'fTIl'T "'Ih: ~ ~~~ 
"'Ih:~f~'lit~~~ 
"'Ih: ~r ~ ~ ~1't ~ l!i't 
~cm:~ii;llfd"t ~ iI"'l1lffl 
~ ~ ~ fmif it ~ ~ A> "IT 'l'lf.Im, 
"IT ;ftfcr ~ m:or ~ <roil ~ "'IT"IT<ft iI; 
m't iI; iITG, ~ 'I'!fum "'Ih: ~ ;ftfcr ~ 
lIi't ~ ~ ~ I cnf.I; W"I" ~ "IT 
'fd"(I' ~ ~ if ~ '3'fi fV<:rrq; ~ 
~'Ii':~,~~'Ii':~, 
~f.rfuI'Ii':~d1'~m'lit 
'!i1fmr~ I it~"'Ih:lR"'Ih:~ 
~ m '1': <!W;;n;rr ~~ I it ~ 
~iI;~~~A>~~ oT<!; 
q;e:m <!W ~ I lffiFiT ~ it .r;r <mf 
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~ ~ m if.!" ~ ~ 'IiW fit; ~ ~ iiTcf 

~~~ 1lf.l"~'liWfit;~'R:W'IlT 
m'flT U~ ~ I ~ ~ ~ 21 ~, 
~~~ 14~,~~~ 30 
~,~~~40~,~~~ 
50~ I if.!"~~iJ~'IiW~fit; 
~ m if ~ Cf'!; ~ m'li "Ul<" flr.r;rr 

.1!fi1f;<'f ~I If.l" :sTo m'1T iJ ~ m if 
'fi9T ~ ~ ~ll'f> ~ ~ if; ~ 
~ I $ 'liT 'IiW fit; ~ f'lm: lIT ~ 
~~~wmif~~m~1 
'3"'f'f,T ~ ~ i\'!> ~ flj; ~ ~ 'fflT 

wmt I ~ ~ ~ l!0 ~o 
if ~T ~ ~ OR <w ~, <'f1TT!IT ~ I 

·~it <'I'1fif ~~ ~ ~lffif 
flj;lfT ~ I it ~ ~ t fit; ~ ora 
';{U "f~<ilif;QI'1 if!IT ~ I ~ <f'Rf l!0 ~o 
(("0 if ~ crftif; 'R: ~ OR <w~, ~ 

m if ~ 'IiW ~ fit; ~ <me <wr 
3i;ft ~ ~ I ~ 11% fir'1c if; f<'n:t 
'liT m'1 ~ <r ~ fit; ~o ~o (("0 if 
mf.t;CRTmn~~~~ I 
~ mu ~ ~ ~, r.r<RT ~ lfWt-
.m~~'liTmu~~~, 
~ ~o ~o (("0 if 11% ~ ~ 'R: 
~,m~~'R:~ 1~~mU 
\nr ;ft;u 'liT ~ ~ <me 'liT ~ 
~m~~'!>11~ I~f~ 
~ 'liT, m ~ 'liT ~ GfiIT'IT~ '1ft<: 
~~~m~~~ifm 
~~m~ 1~lffiT;fr~itmU 
~ tf ~ iflT <r ~ if; <reT if, 00 
~ iflT ~f.t if; fia<;m;, <flIT ~ 
~ ~ '!i1~, ~ jt 
GI'iroiT ~ t, .it ~ ~ ~ I il '3"i!'iJ 
~ ~it f.!;11% ~~ 00 
.~ ~ 'R: '1ft<: ~ rn jj; ~ 00 'R: 
.qjm ~ .~ ~.W<IT u.r ~ ~ 
~ ifilT ~ ;hn- .qrli m'1 ~ i(ln~ 

.fit; m:rr.~ « JfiT.~ ~ '.~ 

it 11% ~ ~ if ~ ~ ii>, 
20 ~if;~<w~ I ~~ 
~ mW if;]' ftm' go;rr ~ I ~ 
m if ~ <iI'T'fu ~ ~ : 

"William L. Laurence knows 
more about the atom bomb than 
any reporter in the world. Until 
a few months ago he was Science 
Editor of the "New York 
Times". He has won the Pulitzer 
Prize twice, and was the only 
reporter to witness the test bomb 
dropped in Alamogordo. He also 
was the only reporter to witness 
an .atom bomb dropped in war, 
on Nagasaki, and the only re-
porter to witness the hydrogen 
bomb tests in the Pacific, in 1956." 

~ '!iT'€t 11% ~ 'IRlft ~ I 
<iiJ 'liT ~ <iJT!fi!> ~ '1ft<: ~ crftif; 
'R:~~~I~~ilm 
~1~~if&~'IiT~~ 
if~'liTftm'~ : 

"The truth is that China has no 
qualification whatsoever to be 
classified as a member of the 
Nuclear Club, or even as a poten-
tial candidate for membership". 

~it~"Ul<"~<wt lil~ 
'R:~ ~~ ~fit;;fT;f~~ 
~~lIT~~~~ I if!IT~ 
.rnttt ~, ft ~ ;;fTifT ~ ~ I 
~ ~~."Ul<"~ ~ if.!" ~~ 
~ I !q11l~~ftm'~:-

"The fact is that as of now, and 
for the foreseeable future, 
tihere are only ~o full-fted/led 
members of the Nuclear Club-
ourselv.es" (that is, United States 
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of America and Russia). Not 
France nor even Britain can 'be 
reganled as having met the re-
quirements for full-fledged mem-
bership. Their accumulated 
stock-piles are very small com-
pared wibh our and Russia's 
and their production capacity is 
similarly relatively minute." 

~ll:0 ~o ~m~~it 

~mrr~ '~m'llOf~~ 
~ fit; ~ ~ 1J:o ~o ~ ~ ~ 
~~1~~~~ 
~ 'Iilf ~ , 

"And though we had magni-
ficent production plants at Oak 
Ridge and Hanford, built at a cost 
of nearly $2,000,000,000" (1 think 
the Finance Minister would be 
able to say ihow much it will 
come to in crores of rupees) 
"with the aid of our entire in-
dustrial plant' (he is talking of 
the United States) "and the full 
utilisation of our resources, the 
production capacity at tihe end of 
the war was at the rate of one 
bomb per week." 

~ l{o ~o ~ ;rr't it ~ , ~ ~ 
~;;ftfit;~<'I1iT~ ,~~ 

~r ~ ~ it ~ l1Pf iIlr ;r;rrir ;tr 
m- , t;;;q-m ~ 'f(m , 

.m-m-~~~fit;~ 
~ iIlr 'iifif • ~ f1ro RllT eft 
~~m-m-~l1Pfillr~~ 
1Jlt'm-m-~mr~~~ 
;m~ , 

~~~~~~~ 
m-~~it~~,m~t~ 
'fO<: 'W lIlT f.t; ~, lrnft ~ l1Pf iIlr 
~ ifflT ft:nrr eft m ~ ~ ~ ~, 
~ tft;;i'rw;r ~ ~ ~ ~ ~, 
~m~~~, ~ft:r.mr.r 
it ~it;;rT~ftm-tm~ 

~ ~ t m'fiI>"t ~ ~ ~ 
m1!it~w~~ :-

"France does not as yet possess 
even a crude model ot the hydro-
gen bomb, while Britain's stock-
pile of ultra-modern hydrogen 
warheads is very small in com-
parison with that, of the two 
senior members of the 'club' " 
(that is USA and USSR). "More-
over, neitiher France nor Britain 
have developed the capacity to 
produce a missile system, one of 
the vital elements necessary to 
make a nuclear stock-pile effective 
and meaningful. To be more speci-
fic: the United States now has a 
nuclear stock-pile in excess of 
50,000 nuclear bombs of all types, 
each tailor-made to meet a speci-
fic situation." 

'llOfl!.0 ~o ~~~Wi....". 
~~,~~~m-mr~ 
~~~~'In'~~~~ : 
m 'In' • ~ ~ fit; ~ ~ t:T 'Iilf-
;;jR ~ it ~ , 1J:o ~o ;tr ~ ~ 
~ fit; ~ q-.mr ~ Ir.I1f 'II\'I1T ~ 
~ l1Pf iIlr motl-m<'f m-~ ~ 
~~ '1!ftm;trm~~~ 
~~~mmWi~~~,cm; 
~~~ftm'~~, ~mt 
~~, ~ mt ~ 'fiT '-l"R 
m1!it ~ 'R ~ 'fiT m.rr ~ ., 
~ it, ~ it ~ ~~~<rr-IT 
~ fit; ~ m W11: l1Pf iIlr ;r;nifiT 
eft ~ ;ft;r ~ ~ 'R ~ , ;ft;r 
~~m~~.m:~m~ 
~,~ir.i'f~~~ ~~~ I 
t~~~m~f~~~~ 
1f;1f ~, ~ ~1I' it ~erf1:A; ~r 
~ it IFI'IIT ~ .,;t ~ m 
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[1fT """" ~I~<: ~'lfTJ 
~ 'liT m;r ~~ ~ if ~ ~ 
~, ~<: ~ ~ ~~, <JiIT;r ~r ~r 
~ ~ I ~ <I'i'I'RT ~ <nCr 
~T~,~~~m~I~'!iif 
<r<m'I" ~ ~ f~ ~~ f~ ~PT<'r~ 
~,~;r ~ iffirr 'fiT ElfT'f if ~ iF 'lR 
~~;;rTf~~~~,;;rT 
sr~'ij" 'IT ';;'IiT ~, ~ ir;fr;;T' prr': ~ 
<:wT ~ I ~ ~T ~ "f!f~'Q; f~ 
WR~~~~~miffiriF~ 
<fun;:r lit ~ ~~ 'Rli ~ ~ oT ~ 
~ f,+iT"t f'l"mr iF 'f;]1f if '1m qitfT I 
""!"Ii'r~ 'I'R: ~ ~ m i, ~ 
iF~Tt if ~ij'Rm~1 it~ 
~r ~ ~T i!i<m f~ ~ 'liT ~ ~ 
lfi1:iIT "f!f~:~, ~if ~~iF i!T't if ~ ~ 
;;wr;rr "f!f~'Q;, ~ ~ <me 'liT ~ 
&T lfT 1P'l!'liom: 'liT ~<'I' lit I ~ 
~~ifeft~if~~~T 
~~'Q;~1\~~~ 
~I ~'!iif it ~iIT m'f ~ ~ 
lfi1:iIT 'O""@' ~ fll; ~ 'liij'ffi' ~ 
.T ~ ~R ~ lfi1:iIT "I1ff,,'Q; I 'I'lf{;m-
ita' ~~, ~~, f~ ~ ~ 
~!q'IfofT <:Tlf ~, ~ ~ f~­
uU1ft~ ~~r~'I'R:~ij'~ 
~~~itT mf.a' iF ~ ~ij'ffi' 
~~I 

Il1[ '!iT~ 'f~ ~~ ~T ~ 
f~ m'f;;rm if ~ ~ f~ ~ iflr ifimit 
~R: ~ ~'f~ ~T ~ ;;@ <JilT m 
'I'R: f'ii<: m'f ~ ~~ ~ 
~R: 'Ii f~ ~ '!il!;;rR ~ I Il1[ ;ft;w 
~ 'iI<'fift ~ I m ~ ~ ~ 
l!1l<: & If ~ ij' ;ft;w '!iT ~T mil' ~ 
~I 

~} lI'~ ,ft ~m<f ~ f~ ~ ;ro;;r 
iI;q;;r ff.~ 'liT itT ififT~, ~ 11A'R!T 
'liT ~ ~, '1'1\ ~ f>.+r.!>T Cf1rTlI' ;ft;;ff 
if ;;rr;rr "f!f{,'C( m<: ~ i!T't if ij'T'AT 
'I'1\~1\ ~ "f!f~'Q; fll; f~ ~ ~ 
a;'f<: l!ij'1;rcr ~r ;r ~ ~, pm: ~ 'f<: 
'fi"i 1ft ;r ~, ~:mU ij'~ir 'fiT ,ft 
1if<r<:T ;r &T. m<: m~ ~ ~<rlfT if ;;iT 
f,~~~~~~ $ ');~ iF 
f<;ro;~~~~~,ft~w I 
~~ m-.,; 'liT ~ ~ lfi1:iIT ~r 
i!To ~"'i ~ I it If"~ ;~ ~')' ~ f'li ';n,: 
'l'Tf<;rn'r;;rT'l;!T;;r~ lI'"'~ ~ ~lI'r t, lI'"'Q" 

;;r;fr;r if ~ij' trm ~, lI'H7:;;@ ~1, lI'f>: 
~~ ~~ I If"~ir'!i ~f"li ~ 
~ilf""l'l<1 ;it ~ ~ &T ~r ~ 
'1'1\ ~ij"fiT 'Iiiff'l'fllA it ~~, f~ 'f<: 
~;fir.GT<:"'~~~'I'1\~~ ~ I 
~tj)f<'lfC! .... <'I ~if~~ii:~~1'R" 
mlll'f>.tf>.T<'I'l'<r~<:f>.%~,~ 
&~ <:"'~% ~, ~iF iT iI1m<: f>.'if '4!'lift 
;:ftfu' iI"i'fl'ft ~r ~ I f>.~;r;;iT ~ '!if,! 
t: ~ WR~'i9 ~m ~'IIT~ 
&T eft f>.~ ~ ~it f~ it"!i ~, ~ flfill'T 
~ I ;;f~ f'li Iii~ ~ w~ ;r 'IiW' 
fll; ~ eft ~ ~""'" if '1ft ~ 
~.m 'liT ~ fll;l!'r ;;rf.l' ~ ~ 
~ iF f<;ro;, eft l:I'g ~ ~ m 
~ I ~ ;:m; ~ iflr iATIfT;;rr 
<:"'~ ~, ~ ;:m; ~ if"l'll'Tif 
if~T~~~itw~t 
oT ;;f~ ~ ~l, PITt f<;ro; ~ ~ 
~ ;it iffir ~ fll; 'fi'@ f>.~ ~ 
"q;r~eft~~<:~ ~ I oT~nmr 
iF ~ f,"IIT"U;:ftfu' ,ft ~: WR ~ 
~ ~ f~ {;+mr ;:ftfu' ~ ~, fd';;rg 
~,eft~~~ij''!iT~~i!~'''''f;I<'I ~ 
'f<:oT~m~,~i;~~ WIT 
~ 'fq;ff ml ;;fm AA ~l ~ 
~'l'i;"!.'f<:~~~'l;!'R~ 
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~ ~ ~ Wfi!T ~ iir.rr '<!Tfm 1 
itu Wfi!T lI"l1r.r crr ~ ~ 1 

'W9mT it 'i§t!CfT ~ ~ f.!; J;fl';;r 
~~ ~ ifIi <I'I'f.r <mIT ~, 'I>lJT 
'i§t!CfT ~ f'li ~ ~ <I'I'f.r <mIT ~ 1 
~ lq'f'f ~~ ~ crr ~ f~ 
~~I ~R it;;iT ~ ~ il1i 
.~ iT WI" ~ qm: ~iT 1 
f.!;«T ~ mr en 'ifn: ~ ifIi @'iT, fm 
.~ mr ~ ;fur @'iT I ~;fr.r iii' m 
'Ii'T~~~R~~r<'TCrit~ 
it mf"Cf 'fi'I1IlJ 'l'@ ~ ~ I ~ trl' 
~ ~otm: ~f¥f1m: ~ ~ 'fiT ~ CIT 
~ ~ Wfi<fT ~ f'li ~ m mrm: ~ 
q;:--~ f'li m;;r ~W1!TllT ~ ~­
f1!TllT '!iT i[T <:"~T ~--~q ~ ~ 
,.rr ~ ~ ~ ~r.r rn ;;iT I 
~~m,.rr~~5~~­
~ .m- S!fTif ~ '<!Tf~ ~ 'I'liff'I; 
~ ~ ~ m=t ~ 'fiT-'<ft;r .m-
.~ 'Ii':-M~~ ~ 1 J;fl';;rtrl' ~ 
~~~~~~~~~ 
~W:r~~'fiT~~'l'@ 
~ ~ ~ q;: fq.m: ~ 'RCIT cit 
~ trl' ~ '!iT1f IWf ~ omrr ~ 1 

~ lrnf crR q;: ij'~ ~ 
~ mf.;:r ~ foro: ~ ~ ~ ~ 
~ '!if11 ~ it mf.;:r WifT ~ 1 
~ ~ ~ ~t ~m ~ IWf 'Ii':;;T 

t 1 !fifllT it ";)lIOrhl<:l~ ~ foro: ~ 
lI'<lJ{ f~ 'fIf~lIO 1 ~ it 'Ii[£<lT. 
~f'lifo~ciT~~.m-~ 
.~ '11: 'WIim ~ ~f1!TllT ~ ~ ~ 
'il"T-11"m- ~ ~ 'fiT \!its <fifGTlIO-GTr 
f'li ~ f<m"~ 'fit~, ;;iT ~ ~ it 
~'~qfi~~'IT<'f'l1:~~ 

Ofil:l ~ ~ ij'l!"Cf ~ " it ~ 
"l"l: i1h: 'fit ~, cit it lq'f'f ~ f.m;r 
;;JiW~~flI;~'Ifr~m 

it~~il:1f~;;rr;R\"flI;~!!ll'T 
'!ft:vmr ~ 1 ~ ~ fim'rn ~ fit; 
~~~~.m-,~~ 
.m-~~.m-~~~ 
J;fl';;r~ ~ ~~'!iT~ 
~~ 1 it'fiil:CITWfll;CfIITIf ~ 
~~~CfIITIf~~~;;iTmm 

~GT ~, ;;iT ~ ~ iI¥ qrfq<J; 
~ rn 'Ifr 4iTfmr it ~, ;;iT trl' ifIlT 

mr.r mi<: ar.rRT ~ ~, ~ ~ 
""'" ~ fu1J; ~ trl'mtiror ~ ~ 1 ~ 
~il:1f~~.m-~il1i~ 
it<'f11f.'t;;iTciT~~~qyfu!ft 

~1Wt1.m-~~~ I 

'GTif il:1f ~ ~ ~ <fl';f it It 
~ 'I'tCf m "Iqli[«'II<'1 ;;it it .m--
~ 'Ifr <rnT ~ tIT 1 cit m1iI' 
~ trl' "I'U m <rnT ~ tram 'Ii': ~ 
;ft;;r.m-~~~~ I~ 
;frt~~G('if~'Ifr~il>'tq"&rT 

~~ 1 ~~qf&>qfd41'!iT~ 
~ mq;n 'Ii':;;T ~ 1 
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[>.fi om; ~",<: ~T] 

~,~'Iit~it'f~m~: 

·~~~gml~m.mT 
~ ~ ;ftfcr iii om: i'f ,ft \3"~ 
·lIiW ~ I it m ~ ~ ~ fiI; ~ 'iii" 
~~'Iim~fit;m;;r~ 

~~~iIl'T~~iIW'iR'I" 
~~m~iIi~~milim'ff 
<ri!:~,ft~'iR'I"~~ I <ri!:'IiT~ 
ft;rQ; ~ aT!Mf iIl'T <mr ~ I it ¢<'11!; 
~ ~ fit; ~ ~ ~ '11'fu"it m<: 
;ftfcr ore' m i'f ~ m<: flrernT 
~~i'fiIWT~m<:~,ft~ 
i'f 'Fi9 ~ m<: 'fii;rnf~ 'lit 
il";rR i'f ~ ~ ~~ I WT<: ~f~ 
i'f~~~tfrnm<:mfu~~ 

i'f~~T~~mmr~~ 
m~~'IiI"~'Iim~m<: 
if mwr lfiW ~ fifo" !IIT'f ~ m ~ 
~ if ~cfiT I 

Shri Hem Baraa: On a clari.flca-
-:lion ..... . 

OJ:I" SI'~~~' : it l1tTfif ffi 
;;ft~iIi<r.r~~ ~~~ .• 

Mr. Speaker: Final reply has not 
been given. He has only intervened. 

Now I would ask whether it is the 
pleasure of 1lhe House to sit late. 
There are about half a dozen hon. 
Members who are very eager to 
speak. Tomorrow only the Minister 
will reply. So if the House desires 
to listen to 1lhose Members, we might 
sit late. If it does not, we can 
adjourn .... (Interruption). First, I 
should know the pleasure of the 
House, whether it wants to sit. 

Some hOD. Members: We are not 
prepared to sit. 

Mr. Speaker: Then, tlhe House 
stands adjourned. 

17.11 hrs. 
The Lok Sabha then adjourned tiU 

Eleven of the Clock on Wednesdatl 
November 25, 19641Agraha1lana 4, 
1886 (Saka). 

GMGIPND-LS II-1560 (Ai) LSD- ~-12-64-970. 


